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have been provided with some other
alternative jobs before allowing the
import of automatic looms. In that
case, probably, the prices of our tex-
tiles could have been less and in a
more agreeable position, or in a con-
venient position to compete with the
prices in the international market.
This is all, Sir, that I could say by way
of suggestions in the matter of our
export policy in the short time at my
disposal.

Now, Sir, I take up the question of
simultaneous functioning of private
and the public sectors. Thisisa piece
of mixed economy and this is a new
thing; this is a new thing in the world.
We have a bloc of private sectors re-
presented by the United States of
America and the modern nascent
nation of West Germany; West Ger-
many has shown that the private sec-
tor or the private monopolists there
could also excel those who talk of
socialism, On the other hand we
see an affluent society, whose future
is ensured, in Soviet Russia. As com-
rade Khrushchev said the other day,
according to the 20-year programme
that he has envisaged, the society
would be not only an afflent one but
that it would be free from all worries
of food, shelter and even recreation.
Now these are the two sectors. We
are somewhere in the middle. There-
fore, the emphasis lies on the adjust-
ment of these two sectors, and if they
are happily adjusted, then only we
can prosper in our economic field, and
we can show a new way to the other
countries.

Here are some of the difficulties
that we are feeling. The difficulties
of course arise in the matters of wages
being linked to the prices. The labour
policy should effect downward ten-
dency in prices as 5 result of its
rational link with wages.

Before 1 conclude I would again
like to pay tributes to the planners.
While doing so, I have also shown the
other side to them, the darker side,
which needg their care and gerious
attention.
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SITUATION IN PUNJAB
Surr BHUPESH GUPTA  (West

Bengal): With your permission, Sir,
I only rise to frrmally initiate the
discussion. Our colleague, Dr. Z. A.
Ahmad, will be explaining the posi-
tion of the party in this matter. But
I would like to say only one or two
things before I sit down.

Sir, we are all anxious about the
gravity of the situation and the deve-
lopments that are taking place. In a
matter of few hours the Prime Min-
ister of the country is leaving the
country and he will be leaving be-
hind him a certain situation which
you can well imagine. Sir, I rise here
to press again our suggestion that this
demand for the reorganjsation of the
present bilingual Punjab should be
accepted in principle. Having accept-
ed this principle with regard to the
rest of India and drawn up the map
of the whole country on a linguistic
basis, there cannot be any justifica-
tion either in principle or in demo-
cracy to deny the same treatment to
the people of Punjab. Therefore, it
is a question of principle.

As far as the other things are con-
cerned, once the principle is aceepted
we are convinced that the solution of
the rest of the problem would be
found in an atmosphere of mutual
goodwill and understanding. Sir, in
this matter I regret to say that the
Prime Minister has not risen to the
occasion. He is a wise man and a
far-sighted man, but somehow or
other in this matter of reorganisation
of States life marches ahead of either
his wisdom or his farsight. I would
beg of him to reconsider this matter
and take a decision on principle and
accept the principle so that other
avenues of the solution of the pro-
blem are at once found.

Finally, Sir, I would only like to
say that repression is not the way
out for the solution of the problem.
We read in the newspapers that re-



Situa‘ion

2423

[(Shri Bhupesh Gupta.]
pressive actions are taken
against the secular forces like the
Communist Party. I strongly pTotest
against such action. That will not
solve the problem. As you know, re-
pression has never solved such
problems.

even

I wish to say again, before 1 sit
down, that hon. Members in this
House should consider this matter
objectively, realistically and face the
issue, rise to the occasion and accept
the principle. And we are confident
that once this is accepted, the solution
of the problem will follow and a ¢reat
anxiety will be removed and we shall
find proper atmosphere in Punjab, an
atmosphere of friendship and amity
and an atmosphere of unity between
the various sections of the commu-
nity there. ’

Surr ROHIT M. DAVE (Guiarat):
Mr. Deputy Chairman, I rise to parti-
cipate in this debate with a full sense
of the gravity of the situation and
with a desire not to do anything
whereby even inadvertently I might
contribute to any worsening of the
situation there. 1 realise, Sir, that
sentiments are involved in this issue,
and that as we are considering what
possible selutions could be found out
of it, we will have to take into con-
sideration these sentiments, we will
have to take into consideration the
situation as it is likely to develop from
time to time and we have also to take
into consideration the interests of the
people of Punjab and of the country
as a whole.

Sir, 1 fully accept the need of taking
practical considerations into view in
solving or trying to find a solution of
the extremely critical situation. I
fully accept the view that mere aca-
demic principles, however valuable,
may not be translated into real poli-
tics without fully realising the prac-
tical Qifficulties and the various forces
that are in operation and that are
likely to be affected as a result of
the application of these principles in
concrete cases.
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Having said all these things, Sir, I
would also like to say that we have
to examine this question of the Pun-
jabi Suba in a very dispassionate
manner while not belittling the diffi-
culties that are in the way, at the
same time not imagining the difficul-
ties which might never arise.

Sir, I have tried to understand very
carefully the Government of India’s
point of view on this question of Pun-
jabi Suba. I have read carefully the
corre:pondence between the Prime
Minister and the representatives of
the Akali Dal. I have read carefully
the statements issued by the Prime
Minister from time to time and I have
also read carefully the Speech that he
made in the Lok Sabha the other day.
From a.l these various documents one
thing clearly emerges that the Prime
Minister considers this question of
Punjabi Suba from a practical point
of view, trying to see all the conse-
guences that might follow in case
this demand is conceded. His main
argument is that Punjab is a linguisti-
cally integrated area, that people
there speak and know Punjabi ex-
cepting in a few areas where Hindi
is the predominant language and the
real 1ssue 1s only one of script. Pun-
jabis, even when they meet outside
India, speak in Punjabi and are great
friends as Punjabis, looking at each
other as Punjabis. It is also contend-
ed that this area is socially integrated
and that the customs, habits, food, cte.
of the people of this area are common;
it is a socially integrated area. Not only
that, he further informs us that there
are a large number of families in
Punjab who are half-Sikh half-Hindu
and in every way social integration
has taken place. Lastly, he has also
informed us that this area is econo-
mically integrated and that if any
splitting up is done, perhaps the eco-
nomy of this area will suffer, These
are, Sir, his main arguments in re-
jecting the demand of Punjabi Suba.

Sir, the Prime Minister has gone a
step further and told us that in case
this Punjabi Suba demand is accept-
+ ed, we would be ‘tearing up the finely
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woven garment of the social fabric’ of
the Sikh community and the Hindu
community there and, therefore, we
shoulq not accept this demand. May I,
Sir, humbly suggest that this is tak-
ing a rather alarmist view of what is
likely to happen in case the demand
for Punjabi Suba is conceded?
I would like to submit, in all humility,
that what we are confronteq with is
not the partition of Punjab or the
partition of India. What we are con-
fronted with is a demand for the re-
organisation of the State on the basis
of language. It may be that the a:gu-
ments that were applicable for the
creation of the State of Andhra o¢ for
the bifurcation of the State of Bom-
bay might not be applicable in the
case of Punjab but from fhat, t6 jump
to the conclusion that it would lead to
a sort of consequences that tollowed
when India was partitioned is to go
to the other extreme. I am reminded
of the arguments that were put for-
ward against the inclusion of the City
of Bombay in Maharashtra when the
State of Bombay was created. At that
time we were told that the cosmopo-
litan culture of Bombay would suffer
if the City of Bombay was included in
Maharashtra, that the fine industrial
civilisation that was growing in the
City of Bombay would suffer if Bom-
bay City wasincluded in Maharashtra,
that the economy of Maharashtra and
Gujarat would suffer if the State of
Bombay was bifurcated. I come from
the City of Bombay and I speak
Gujarati. I have not been able to
master the Marathi language so farin

spite of the fact that I am
staying in that City for a long
time. I am there in the linguistic

minority but I have never come across
any situation wherein I have fouand
that I am somewhere in a State where
I might consider migrating from the
City of Bombay or that my economic
future in the City or even the politi-
cal future in that City is unsafe, or
that either the Gujaratis or the Maha-
rashtrians might consider me to be be-
longing to another camp. All these
arguments were there. They have
proved to be false. More and more
industries are being establisheq al-
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most every day by the Gujarati=
speaking people in the City of Bombay
because they have fuli confidence
that it is mereiy a question of the re-
organisation ot the State on linguistic
basis and it was not the partitioning
of the State of Bombay between Guja-
ratis and Maharashtrians. It may be
that the arguments and the situations
mught not be fully applicable in the
case of Punjab but 1 do not see any
reason why, given goodwill, states-
manship and capacity to handle deli-
cate situations, the happy experience
that we had in the City of Bombay
should not be repeated in Punjab
even after the demangq for Punjabi
Suba is conceded.

Dr. W. S, BARLINGAY (Maharash-

tra): Woulg you bifurcate the City
of Bombay itself?

SHrRI ROHIT M. DAVE: There is
no quesiion of bifurcating the City
but the whole question was whetner
the cosmopolitan character of the
C.ty of Bombay would be affected or
not. Here also the question is whe-
ther the integrated culiure of the
Hindus and Sikhs will be affected ur
will not be affected and my whole
argument is that it is to take an
alarmist view of the situation *o feel
that merely because a demand for
Punjabi Suba is conceded, all this
culture woulqg disintegrate. That is my
argument. I would go a step further
and would like to remind this House
*hat after there was bifurcation of the
State of Bombay, a tremendous entht.-
siasm is generated both in the State
of Maharashtra and Gujarat and with.
out any rancour, without any hostii’ty
towards each other, they are trying to
build up the fortunes of their res-
pective areas. We quarrel sometimes.
There is the Koyna Project. The prob-
lem is there but we quarrel as mem-
bers of a family and we know that if
the cosmopolitan character or civili-
sation or culture of Bombay is to be
preserved, we will have to live peace-
fully, amicably and in a friendly
manner with each other. Thai reali-
sation has come and I do not see any
reason why the same experience would
not be repeated in the case of Punjeb
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and why it would not be that alic:
the deeply held sentiments of the
people of Punjab are fully satisfied,
they should not release the =~ same
enthusiasm ang the same Creative
energy for the prosperity and the pro-
gress of the region.

Sir, the situation has become eriti-
cal because of the fact that positions
have been assumed by the two sides
and at the present moment, it looks as
if these positions are irreconcilable
but I find some expressions in the’
speech of the Prime Minister in the '
other House which give me some
hope even at this late hour. The Prime
Minister informed the Lok Sabha that
he was always ready for compromise,
that he was always ready to convert
the other to his point of view and was
also ready to appreciate the other’s
point ot view without in any way
sacrificing the principles which  he
considers basic and the matters which
he considers important. He has said
that he 1s prepared—mot in matters of
principles, not in matters which he
considers important but otherwise—to
bend. He has gone a step further and
said that it was conceivable to split
Punjab. He does not even rule out
completely the possibility of the split-
t:ng up of Punjab. He has only one
condition and that is that it can only
be done peacefully and by widespread
agreement among the people concern-
ed. This is the condition. He is pre-
pared to concede even Punjabi Suba,
as far as I can understand by those
expressions ‘splitting up of Punjab’,
provided the people concerned are
agreeable to this suggestion. He has
also fold us that the difficulties re-
garding the Regional Committees arose
because of the question of the status
and privileges of those Regional Com-
mittees. From the correspondence it
seems that a further element has been
mtroduced regarding the functions to
be entrusted to these Committees.
These are the three things which 1
consider important and perhaps if pro-
perly handled, might lead to some
solution of this extremely difficutt
problem. The Prime Minister has
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assured us that he 1s prepared to bend.
The Prime Minister has assured us
that he ig prepared to concede even
the splitting up of Punjab and he has
also stated that the question of Re-
gional Council really revolves round
the question of the functions, the pr:-
vileges and the status of the Regional
Committees. If these varwous 1aeds
are examined, perhaps, 1 do not know,
even at this late hour when we are
{fast approaching the zero hour, some
solution may be found. I shall only
trust and pray that there will be
enough constructive statesmanship in
this country to find a solution which
is honourable and acceptable to all
concerned evep at this late hour. Sir,
I thank you,

in Punjab

Diwan CHAMAN LALL (Punjab):
Sir, I have listened with a great deal
of respect, as I always do, to my hon.
friend, Shri Dave but I am afraid
Mr. Dave has probably not studied
the Punjab situation. He certainly
has studied the Bombay situation. My
hon. friend talked about the linguistic
basis for a change, forgetting the fact,
as We allege, that today not only 8 dis-
tricts out of 18 in Punjab but the
entire area of Punjab is Punjabi-
speaking. When you demand that 8
districts should be separated out of
18, you are demanding something
which is neither logical nor practical
nor borne out by the facts. Do not
forget that four and a half million
people came away from West Pakis-
tan. They did not vanish into thin
air. They settled down and they set-
tled down all over the Punjab, the
Indian Punjab, all over these eighteen
districts, particularly, Sir, in the
sparsely populated area of what was
knowy as Hariana. When you talk
today of a Hindi-speaking area and a
Punjabi-speaking area you are not
talking in terms of 1961, but you are
talking in terms of 1947, before this
great migration took place. And these
four and a half million people are a
virile lot of people and they are now
probably nine millions in population,
Remember that in 1951 the population
was about 16 millions and the latest
figures show that it has gone up by
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anviher 47 1ullions. And  those
43 million people make all the difte-
rence to this proposition of a Punjah
Suba. Now, in the Hariana araa,
there are today about 7 mullion people
where there were 4 million people.
Many of them, even in the olden days,
spoke Punjabi, not merely Hindi. 1
went to Amritsar yesterday, and may
1 say this—and I am sure the Hou.e
will agree with me when I say it—
that we all wish the Prime Minister
every success in the arduous mission
that he is undertaking and we pledge
ourselves here that we will not per-
mit any untoward thing to hapgpen
during his absence abroad. It is very
very important . . .

THE PRIME MINISTER (SHrI
JAWAHARLAL NEgHRU):  Why after-
wards?

Diwan CHAMAN LALL: [ say
during his absence abroad. Certainly
not after his return to, but after his
return he will be able to take charge
of it himself. I visited Amritsar, as
I said, and I pleaded with the Akaii
leaders, Master Tara Singh and Sant
Fateh Singh. They are old frieuds
of mine, old colleagues of mine. I
remember those times when I was
given the yellow Saropa for my ser-
vices to the Akali Takht. We were
old friends fighting the Brilish Gov-
ernment. They are colleagues of mine
and I was indeed hurt to see the ccn-
dition in which I saw them. I said
to them: Remember this, the whole of
the Punjab is really Punjabi-speaking
today. How can anyone take a few
districts away and say we want these
districts separated from the rest of tne
Punjab in order to create a Punjabi
Suba, when the whole area is Pun-
jabi-speaking from that lingustic
point of view which Mr. Dave raised?
Therefore, it is quite clear that the
demand is not a practical demand. It
is not 3 demand that can be conced-
ed without grave injury to the Pun-
jab and to the economy of the Pun-
jab, including the economy of the
Hariana and the eight districts that
Master Tara Singh wants to be sepa-
rated. They are all intimately
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integrated. Do you think that the
sparse areas of Rohtak or Hissar or
Gurgaon would ever have been habit-
able, would ever have been prosperous,
as they become prosperous, bui for
the water that is supplied from the
other areaof the Punjab and the elec-
tricity that is supplied from that ares,
from Ganguwa] and Kotwal? Cer-
tainly not. Not only that, we are
emotionally integrated angd culturally
integrated, and even our families are
integrated. There is not a big family
in the Punjab, no great family in the
Punjap which has not inter-married
with an important Sikh family in the
Punjab. Our language is a very im-
portant language. Nobody should
decry this language. It iz one of the
most important languages in India. It
has its basic roots in Sanskrit. It has
its basic roots in Turkish, it has s
basic roots in Greek. People have
not really studied it from that parti-
cular point of view, It is a very
important language. We all speak
that language today. I said to the
great leaders in Amritsar: Would you
like to have an enquiry made into the
matter of this proposition, namely
whether Punjabi is being spoken all
over the area or not? They were nct
willing to have that enquiry. They
wanted to put the cart before the
horse. They wanted division first and
possibly an enquiry later. Definition
of the boundaries to come after, let
the principle be conceded. 1 remem-
ber Mr. Jinnah saying to me in 1944
just after 1 had come out of the jail
and asking me, ‘“Why doeg not
Mahatma Gandhi accept the principle
of partition? Let him just accept the
principle of partition and the rest will
be easy.” I remember communicating
through Dr. Gopichand when he was
going to see Mahatma Gandhi in
Poona, this very message, and ratu-
rally it was turned down by Mahatma
Gandhi. I heard the same voice again
at Amritsar. Why not aceept the prin-
ciple, we will discuss the question qf
boundaries afterwards? 1 made this
suggestion that I would ask the Prime
Minister of India to institute a high
ranking commission to go into the
matter of the use of this language in
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the Punjab. When I made that sug-
gestion to them, they could have
accepted that suggestion; they want a
decision aq priori, that is a decision
first and examination of the problem
after.

Then I was confronted with the
question of discrimination ang heie I
must pay compliments to my colleague
who went with me—unfortunately she
i not here now—for she conducted
the negotiations in a very able man-
ner. We said, if you want to enquire
into this discrimination which  you
allege, against the Sikh community,
we will ask the Prime Minister—in
fact he has already announceq it in
the other House—we will ask him,
request him, to have a high-power
committee to go into the matter of
discrimination and if any discrimina-
tion was found against the Sikh com-
munity we pledged ourselves that we
would do everything in our power
to eliminate that discrimination against
the Sikh community. And the answer
that we got, Sir, was this because in
reality, there is no such discrimina-
tion. If there is any discrimination, it
is against the Hindu community in the
Punjab. I dig not want to say it but
let me say it. There was no such dis-
crimination. The answer that I got
from Master Tara Singh was: The
only diserimination that I am con-
cerned with is discrimination

; in re-
fusing me the Punjabhi Suba. Now.
when a great leader says a thing

like that, argument comes to an end.
There is no further argument that
can b2 advanced. If ha considers
denial of the Punjabi Suba as dis-
crimination, there is no further argu-
ment with regard to this matter.

Now, I do say, having rejected the
suggestion regarding ap enquiry into
the language, having rejected again
another enquiry into the question of
discrimination, then what remains?
What is the issue that remains? We
know that it has been said that the
Regional Committees are not function-
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ing properly. My colleague who went
with me, Shrimati Savitry Devi Nigam.
suggested to Sant Fateh Singh that
with regard to these Regional Com-
mittees, we would be prepared io sug-
gest to the Prime Minister that the
scope of these Regional Committees
might be widened to such an extent as
to leave only finance and law and
order to be controlleg by the Punjab
Cabinet. She went so far. Appa-
rently there was something in that
suggestion and Sant Fateh Singh said:
This is a matter on which I shall tele-
phone to you at the airport and let
you know what we have tg say about
it. Sant Fateh Singh telephoned and
he was asking: Do I understand it
rightly, namely that you have sug-
gested further decentralisation of the
administration through these Com-
mittees? Remember, these Regional
Committees already deal with about 18
subjects, including education, includ-
ing health, including economic deve-
lopment and such other matters of
importance to the life of the people.
While he was saying this, Sardar
Mohan Singh, son of Master Tara
Singh—rather an  excitable young
man—turned to Sant Fateh Singh and
said, ‘Don’t make any commitment
without consulting Master Tara Singh’
and the matter rested exactly where it

was. I have not the slightest
4 pm. doubt in my mind that the

Government of India and the
Prime Minister would be agreeable
to any further decentralisation if it is
needed, if it ig necessary, keeping law
and order and overall finance in the
hands of the Punjab Cabinet. But,
Sir, these matters cannot be decided
by appeals, as Master Tara Singh
rightly told me, by emotional appeals
made to him. We have to consider
these matters, practically, as Mr. Dave
said; we have to consider them caimly,
"as Mr, Bhupesh Gupta for once in
'his life has considered this matter
‘calmly. We have to consider them
like statesmen, wisely. You cannot
bifurcate the Punjab any longer; the
Punjab wil]l not and cannot be bifur-
‘cateq any longer. We have seen
misery untold in the bifurcation that
took place at the time of the formation
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of Pakistan. We will not go to that
extent any more; we will not ~face |
up to an issue like that any more. |
Come what may, we will not accept
a further bifurcation of the Punjab.
1 suggest, Sir, with that basic prinei-
ple in sight, everything that could be
done to help our Sikh brethren to
understand the significance of what is
happening in the Punjab, to try and
put their doubts at rest, to make their
minds calm and peaceful in regard to
the happenings in the Punjab, should
be done. I am certain that each one
of us from the Punjab will be pre-
pared to give his whole attention to
thig particular aspect of the subject
and assure them of our fullest sup-
port if there is any injustice done to
them.

I do not know, Sir, what actually is
happening in the Punjab at the pre-
sent moment but it is understandable
that the authorities should take the
hecessary precaution to keep law and
order lest something untoward should
happzn and I suggest that if that is
being done, it should not be criticis-
ed. It is the duty of the Government
to preserve law and order. All our
planning, all our future, all that we
stand for will vanish into thin air if
there is no law and order preserved
in this country, and the first essential
duty of a Government is to preserve
law and order in the Punjab. I have
no doubt that the time will come
when each one of us is firm in his re-
solve that nothing wrong should be
done as far as the Punjab is concern-
ed, as the Prime Minister is. If he
remains firm, the time will come and
come soon when a settlement will be
achieved which will be satisfactory to
all concerned,

Panpir HRIDAY NATH KUNZRU
(Uttar Pradesh): Mr. Deputy Chair-
man_the question that we are consi-
dering though not important by it-
self has now acquired a serious nspect.
I am not unfamiliar with this ques-
tion. It is said now, as i{ was said
five or six years ago, that there are
two languages in Punjab, Punjabi and
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Reorganisation Commission that Pun-
jabi was allied to Lehanda and not
to Hindi. I do not want to go into
philological questions but as the zreat
authority of Greerson was appealed to,
I am bound to point out that Greer-
son has written that though Punjabi
at the base is allied tg Lehandi, the
superstructure is Hindi and that the
superstructure has become so impor-
tant that Punjabi should now be re-
garded as allied to western Hindi.
The argument that Greerson was of
the view that Punjabi was
from Hindi was used by

distinct
those who
wanted a Punjabi-speaking Suba but
really Greerson said nothing of the
kind that they had claimed. He,
the other hand, supported the views
of those who thought that there was
such similarity between Punjabi

on

and

Hindi that they shoulq be regarded as
belonging to one family,

Now, Sir, I should like to point out
another fact in order to make hon.
Members realise what the people in
general thought of Punjabi and Hindi
before the
created.

present agitation was

In the Punjab TUniversity,
examinations are held, or at least
were held till a few years ago, in
Hindi ang Punjabi. The States Re-
organisation Commission collecteg in-
formation with regard to these exa-
minations and it learnt that during the
last five years, five years preceding

1955, in the Hindi and Punjabi exami-
nations of the Punjab University from
the Jullundur Division, 62-2 per cent.
appeared in the Hindi examinations
and 37°8 per cent. in the Punjabi
Now, Sir, this fact is
of considerable importance. Accord-
ing to the Census of 1931, in the six
Punjabi-speaking districts of the old
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Punjab, the percentage of Punjabi-
speaking people was 97'2 ang Hindi
speaking people only 1:3. In spite of
the fact tnat almost the whoie popu-
latlon of the six districts to wh.ch 1
have reterred was regarded as Pun-
jabi-speaking, 62'2 per cent, of the
canaidates aPpcared for the Hindi exa-
mmnation of the Punjab Universly.
Again, Sir, out of about 103,000 can-
didates who appeareq in the Matr.cu-
lation Examinafion of the Punjab
University during four years preced-
ing the States Reorganisation Com-
mission’s enquiry in Punjab and who
had the option to answer History and
Geography papers either in Hindi or
in Punjabi, 735 per cent. elected to
answer the question papers in Hingi
and only 26'5 per cent in Punjabi.
As the Commission has rightly observ-
ed, motives cannot well be attributed
t0 examinees gt university examina-
tions who must have exercised their
option on the basis of their own lite-
rary needs and family traditions. For
this reason the conclusion which
seems to be indicated cannot be ignor-
ed. Hindi will not by any means be
unimportant in the Punjabi-speaking
zone and Punjabi and Hindi will have
to exist and develop side by side.
Now, our hon. friend, Shri Bhupesh
Gupta, who really asked for a discus-
sion on the motion before us, was not
fair to us in saying only a few words
and then leaving it to Shri Z. A.
Ahmad to make the position of the
Communist Party clear. Surely, as
the mover of the motion he should
have placed the views of the Commu-
nist Party clearly before us so that
we might know what we miglit have
to consider. But Shri Dave has clearly
explained his views and has claimed
that just as Maharashtra and Gujarat
were separated, so can the Punjabi-
speaking districts and the Hindi-speak-
ing districts be separated but the
facts that T have placed before the
House will show that the distinction
sought to be made by him between
Hindi and Punjabi is unreal in ihe
extremae.

There is one other fact that should
be borne in mind in conmection with

[ RAJYA SABHA ]

i Punjab 24 0

this matter. According to the Sachar-
Gyani Kartar Singh iormula Iunjuh.
will be the regional language of the
Punjabi zone as demarcated in con-
nection with the establishment of re-
gional committees. Now, this is reaily
a concession to Punjabi for in strict
logic the population which claims
Hindi as its mother-tongue is so nu-
merous even in the Sikh districts that
according to the criterion laig down
by the States Reorganisation Commis-
sion and accepted by the Government
and the Chief Ministers of the States,
Punjab will have to be regarded not
as a unilingual but as a bilingual
State. Now, suppose the Punjabi-
speaking zone which has already been
demarcateq is separated from the rest
of Punjab, can the Gyani-Sachar for-
mula still apply to it? I do not think
that it can. The Hindus, I understand,
will be about 39 per cent. of the popu-
lation in this area; virtually, say, two-
fifths of the population claiming Hindl
as its mother-tongue will live in this
This area will therefore have

area.
to be bilingual and if Master Tara
Singh can accept a bilingual State,

what reason has he to ask for the divi-
sion of the present Punjab which at the
worst is a bilingual State. The Prime
Minister has said more than once that
though there are both Hindi and Pun-
jabi-speaking people in Punjab, Pun-
jabi is tha dominant language of
Punjab. Yes, according to the Sachar
formula and taking Punjab as a
whole there is no doubt that Punjabi
will be the dominant language but if
the Punjabi-speaking area is separat-
ed from Punjab—Ilet me repeat — Hindi
wil] have to be accorded all those
rights that Punjabi will get. It is not
merely in the matter of education that
Punjab will be a bilingual State. In
regard to administration, the courts
and for every other purpose Punjab
will have to be a bilingual Stale. In
what respect will such a State be
more in consonance with the wishes of
Master Tara Singh and the self-res-
pect of the Sikh community which he
claims to represent than the present
Punjab? If this position is not con-
ceded, in the Punjabi-speaking suba
there will obviously be trouble bet-
ween the Hindus and the Sikhs.
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agam, I ask, is il wise to ¢reawe o
suoa i which 1t the OulloOKk €1 Lo
aominant party is In tne leasi ndrrow,
serious troubie will be createda. Auaa
rermnember thus that any troubie 1naw
1s created in the Punjabi-speaking
suba Wil be retlected mn the Hina.-
speaking area. Betore india wa; par-
tllloned some people used to say
that 1f only we agreed to partition,
there would be no further trouble bet-
ween the Hinaus and the Muslims.
But has that contention turned out to
be true? Our experience ought {o
warn us in this matter and we snouq,
{ think, take strict facts into cousidera-
tion and not feeiing or sentiment. 1f
a Punjabi-speaking suba 1s creafea
and Hindi is not accorded a place of
equality with Punjabi, there will be
serious trouble not only in the Fun-
jabi-speaking zone but also in the
Hindi-speaking area. I therefore
agree on the basis of facts whicit can-
not be controverted—and not, lelt me
repeat, on the basis of feeling or sen-
timent—with the Prime Minister that
there is no case for the division of the
Punjab intg two States. Linguisti-
cally, culturally, administratively and
economically, as he has said, both
the parts of Punjab belong to an inte-
gral whole and they cannot be sepa-
rated without injury to both c¢f them.

Now, Sir, perhaps I am coming to
the end of my time. I just want to
say one word more. The situation 1s
a serious one, We know that Master
Tara Singh is the most important
leader of the Sikh community. We
know that he is widely respected in
Punjab. I have personally great res-
pect for him and like others I am
greatly concerned that nothing should
happen to him which would lead to
further trouble in Punjab. But in
spite of this desire, I have repeatedly
asked myself whether the formation
of a Punjabi-speaking suba will avert
the danger of further trouble alto-
gether and enable both sections of the
people to live together jn peace and
harmony. I have not been able to
answer that question in the affirma-
tive. The more I think about it the
more 1 sincerely feel that the Gov-
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ernment or india will be sowing ihe
seeas Of unenuing trouble 1I i agleds
L0 tue duviSiOn or Funjdp .10 Lwo
Sates. Lo dwvide Fungdd i owo
States wouid be lige diviaing U.P, into
twWo States. lnueed 1t seems W0 lue
tnat tne division WILL Credie gledlels
proplems than exist NOW ang L Liere-
Iore say 1n &i1 hwmnuity, in spite oL
my respect Ior Master 'Lara Sugn and
my aamiration for the Sikn cummmu-
nity which fought mn the past for the
Hindu reugion and wnich has ren-
dered services of incaiculable value to
the country, that 1t would be suicidal
for Punjab and ruinous to the couairy
it Punjap were at this juncture divid-
ed into two States.

in Punjab

Suart JASWANT SINGH  (Rajas-
than): Mr, Deputy Chawrman, the
oid saying, uneasy lles tne nead inat
wears the crown, cannot be more
truly applicable than on this occa-
sion. Here two parties, Sikhs on tae
one hand and Hudus on the other, .
in Punjab are resorting to fast and
whatever decision the Prime .vinisier
would take, his action will be criuis-
eq by one or the other. It 1s 1nueed
a grave situation and therefore we
have great sympathy with the Prime
Min.ster in this hour. We do hope
that for the good fortune of the coun-
try something satisfactory will come
about in the end. This question is
not a new one. For years this dispute
has been going on and it is now reach-
ing the breaking point. The guestion
can well be asked: Why is there a fast
by Sikhs on the one hand and by
Hindus on the other? The answer
appears to be quite clear. The Sikhs
feel that they have exhausted all the
constitutional means to attain their
goal of a Punjabi Suba and they also
feel that if they take advantge of the
lessons of the past and if enough
political pressure is put on the Gov-
ernment, they will concede it. In this
respect they believe that the breaking
point has been reached and, therefore,
their leader, Master Tara Singh, has
taken to fasting. Why have Ilindus
taken to fasting? Because they feel
that in the end the Governmend will
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[Shri Jaswant Singh.]

surrender to political pressure. Their
cause will go by default and, there-
fore, they also want to make sure that
the Government is not subjected to
political pressure. Two of their
leaders, as against one of the Silkhs,
have taken resort to this fast. Have
we not seen that this very position,
which the Prime Minister is taking
now in regard to the Punjab issue, he
took in the past and what was the
result in the end? The formation of
Andhra is a case in point in front of
us. Their leader, Shri Sriramulu, un-
dertook a fast upto death and Andhra
was formed. That cannot apply in
the case of Punjab. But in regard to
Bombay, what happened? The Prime
Minister and the Government took the
same attitude as they are taking to-
day in the case of Punjab.

Situation

Surr P, D. HIMATSINGKA (West
Bengal): No, no. It was decided long
ago. "

SHrR1 JASWANT SINGH: I must
say what I feel and I cannot be guid-
ed by other people’s opinion. There
was a case in favour of the formation
of unilingual States of Maharashtra
and Gujarat. Because of Bombay,
because of the fear that it would lose
its universal culture, their demand was
not conceded. Hundreds of oeople
were shot down and killed in the City
of Bombay and in Ahmedabad and
still the Government stood by their
original decision. So far so good.
But what happeneqd afterwards? Poli-
tical pressure was brought to bear
and they yielded angd I should say that
they surrendered. The two States of
Maharashtra on the one hand and
Gujarat on the other were formed.
This case is in front of both the Sikhs
and Hindus. The Sikhs have taken
the view that the only way to bring
the Government to their point of
view is to take this extreme step. The
Hindus feel that the only way to keep
the Government on the present posi-
tion is that they should also go on a
counter-fast. This is the position at
present and it is a very grave posi-
tion As I stated, we have full sym.-
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pathy for the Prime Minister and I
pray that God will give him wisdom
and strength to solve this question in
the interests of the country.

Now, Sir, I have been reading in the
speeches and the statements of the
Prime Minister and in the correspcn-
dencer that hag passed between Lheln,
that there is a condemnation of this
coercive method of fasting, saying tnat
it has no application in a democratic
set-up in our country. But here I feel
that two standards are being applied.
I do not want to go into the past his-
tory where Gandhiji resorted to this
step against a foreign government.
But after independence two cases have
happened. One was in the case of
Andhra to which I have referred.
The second was in regard to a col-
league of the hon, Prime Minister,
Shri Moratji Desai. He also weat on
a fast. He is one of the topmuost
Congress leaders. Probably if he
plays his cards well, he may be the
next Prime Minister., He may succeed
Mr, Nehru. What happened? He also
resorted to this step. He also went
on a fast for an unlimited period . . .

Surr J. S. BISHT (Uttar Pradesh):
Not against the Government. Not
against the people.

Surr JASWANT SINGH: My friend
said that there should be no fast
againts the Government but it can be
against the people. (Interruption) I
wish that the same advice were given
to the Prime Mini-ter to go on a
fast ag regards the Punjab as a coun-
ter-fast against the Sikhs and Hindus.
But that is a separate question. There-
fore, this question of fasting:- would
be there whenever the people have a
grievance.

Now, coming fo the present issue, I
agree totally both with Dr. Kunzru
and Diwan Chaman Lall that, in the
present set-up of the Punjab and
seeing what has happened as a result
of the partition of India and the crea-
tion of Pakistan, there is no Dbasis
whatsoever for a further division of
the Punjab for the simple reasen that
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it has an integrated culture. This is
not a case of Sikhs and Hindus. The
Sikhs feel that they should have seif-
determination and it is nothing but a
question of religion. I will not say
that it is communal, but it is a ques-
tion of religion. In this set-up, in
the circumstances of the Punjab, it
will be more than suicidal if the Gov-
ernment surrenders to this pressure.
It is a very serious question. Un-
doubtedly Master Tara Singh is the
decided leader of the Sikhs. .He is the
leader of the Sikhs, whether the Sikhs
belong to the Congress or they are
neutral or they are in the Akali Dal
They are following Master Tara Singh.
He is the undisputed leader of the
Sikhs and his voice carries great
weight. The only point I have against
the Government is this that the argu-
ment that they are applying for not
conceding the demand of Master Tara
Singh is wrong and their position is
stultified. Their argument is that it
is a border area and, therefore, this
cannot be done. Well, there are other
border areas also. U.P. is a border
area, Bengal is a border area, Assam
is a border area and they are unilin-
gual States. Now, in regard to the
Punjab it is pure and simple a bilin-
gual State. Hindus are there. They
inter-marry. And if the Prime Minis-
ter, to save Master Tara Singh, were
to concede the principle of a separate
Suba, then it will be the thin end of
the wedge. Nobody can say where it
will end and nobody can say what
will happen. Therefore, I submit that
the arguments that are being given for
not conceding the demand of the
Sikhs, in my opinion, are not right.

The question arises whether the
Punjab should be divided or it should
be kept as a bilingual State. I am
certain in my mind that it cannot be
divided. It has to be bilingual. We
have to stand firm, whatever may be
the result. We hope that in the end
good sense will prevail on the con-
tending parties in the interests of the
country. But if we surrender ourselves

to political pressure, as we have done |

in the past, it will be a suicidal step
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which the country will never forgive

and forget, whoever he may be and
howsoever big he may be.

Surt BHUPESH GUPTA:  Where

do you stand, except the confusion part
of it?

SHRI JASWANT SINGH: I submit
that the Punjab has to remain as it
is. If it is bifurcated into two porions,
I feel that it will not be a viable unit
at all. How can the Sikhs in a small
area form a good sizeable State? They
will have to depend practically wholly
on the Centre for subsidy, for assis-
tance or for aid. It will not be a
viable unit. Therefore, firstly, on the
ground that it will not be a viable
unit, and secondly, on the ground that
it is an integrated State, it has to re-
maijn a bilingual State and I appeal to
the Prime Minister to stand by the
position that he has been taking, what-
soever and howsoever great the pres-

sure may be on him. I say this
because this thin end of the wedge
will be most dangerous. We have al-

ready seen the partition of the coun-
try and we cannot take further risks
by having further partition.

Lastly, Sir, I would say one word,
and it is this. The situation.indeed is
very serious, it is very grave. Nobody
can deny that law and order has to
be maintained, whether it is in respect
of the followers of Master Tara Singh
or in respect of the followers of any
other Party or community, and I un-
derstand from my friend, Shri
Bhupesh Gupta, that particularly pres-
sure is being put on the Party to which
he belongs. That is a question which
I am not competent to deal with, but
I am certain in my mind with regard
to one thing. If trouble has to be
avoided in Punjab, if calamity has to
be avoided, and if we have to have
a safe time, then in that case there is
no remedy except to have President’s
Rule in Punjab. I am certain in my
mind that the situation will worsen

Surr BHUPESH GUPTA: 1t is
| only wisdom.

the
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Suarr JASWANT SINGH: It may
be that the position may go out of
hand, because the Punjab Government
under no circumstances can control
the situation. Already there are
murmurs and rumeours, and the posi-
tion may become very serious. If
something happens to Master Tara
Singh or if something happens to the
two Hindu leaders who are going on
a counter fast, the situation may be
worsened. It may be that violence
may be resorted to. I do not fesl cer-
tain in the capacity of the present
Punjab Government to deal with the
situation. My submission would be
that the safest thing for the country
would be that the sooner
President’s Rule is promulgated in
Punjab the better, in the interests of
Punjab itself, in the interests of the
Sikhs, in the interests of the Hindus
and in the interests of the country as
a whole.

st Aq fag (d9m9) : 9w
fedY Jgade qga, g wew fufaees
gTET ¥ 99E gET & R W uF ©@F
foar & o & ST g AN Fon
|0 ax @ fF oekm & aew
g5 FTH AT AT A1 | R
g F a fogea@ § o oo &
feear zmar ag Sgd ST | ™ Ak
frger 20 ad ¥ domfiat & &<t gAq
¥ 5@ gar & R aiy o2 @y e @
AR o9 78 @1 fergeam & amr )
TR AT FATT N GHRAT JTT )
Tg M BRT AR FE G F A
T IR ¥ & G 99" F AR Frer
S0 FT AW TF  qOESr wA
FT HEAT ST ATEET qIATEG ofF FT G
g 398 wzw fufiee 9 ¥ o
WA T AT gonve A 97 foar §
HI IS ITHT IIT NG | HIRST Y
AT ITH wFrey qrel oy
¥ OTIATT Y WIFT HT HIAT Faarey
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7Fag g F3 & fod gt arfws
T AT gee AR faEl & oaga
TR FT [ § AR G &1 o
F fm S v =i wfeaw fFr &
& g & et o7 faat & fort fgrrer
@IETE & | 98 Ia4 HAS g9 wal
F@ fom a8 gEem o) dar %
[WE ¥ ux faw 7 & 910 78 g9
F QT @A =reat g T AT oft v
e foet & foor fagrm @awTe 20
T FIE FHAE I9ETT § 9 arv §
ar g Yo fafer Y w2 vt @
I AT Y 9 T F ] § TR ANt F
TR 7w fafer s A aol @ a7
AR g fF oy o amEfae arer
TR T #T @ & @ 5 fadl ¥
qm |

ag dTEY gaT FT ATST G
a1 ¥ g g.r g 1 frgy W= awt
F 99EY Jq F oAy g w7 g,
T e g fegem # ok fedft
Tt F AgY A & e et oAt
9 FT e &, afgew § et gemet
W g oo afafed W@ @
AT OE TEEEE T G FES
FY Faew FA & forld uw worT wgwar
I € | g 35 & W & AR ol
AT F AET X FT AR, T,
FITST §1a Y famelt & o7 < gTiar
T g W oot g o W,
quTe et o7 vEY @, qorTet awet o
W ¥ | 9ar g " s 6} SR
qrefl T qore) & g gra @y w5 390
72 gu ¥ fF o aw 9% ofar §—
T Y deEE ¥ AT qEr av—
N TN 9FTE @7 G E IR AT
forat & f e g § | dfsq S A
9T W91 FY HITEX qratEg §r ¥
Y § g } AR ) saw AT
sl 1 feedy Qom & w% are ol
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FY T E | 1N IaT Gl ATEe arwrfag
St &1 Far fawmer &, FAT 970 fFar 3
% ITFT 99TET 9gY &7 g Aver T5f
[T AR F A A A g FE g
AT SIS A, o foreil 7 fged) Qs
F qam fgry wrd a8 AF T o a3
W E 1 ag R & F g e 7 1)
FE FI( A4S qA@ § o T AT
T f5 ag Torft 7 wEAEE T AT
& | afe aree arutag fw dn0 § ag
qaraar @ § ag gondy X fagad
AT gAAT |

T aF1HT Fa19 F Fre faar sy
AR ggq? qFifamg &, faat & 49%-
frarg & 2ar stra A1 faw #Y ©F FUsd
AR madacy Ferfady § 1 feegeam
FT &5 faear a8, F15 g &Y, 7
qa A&7 wigt e fam a8 g 7@ @
M wgi 9@ gy & A&t &
CERE | I EAE T (L
frefY 7 Pt faads, somarT o fefy =
feret ey 7 IeFIA FaAT AT gAOE
ASTEATT FY fHadT FhT S T
F &, Yo dro ¥ firae I7% B9 79 @
&, FAFY AY (1T 9T (FT FILT ITHT
FATE | LA TS TEIHTEI U E |
faeeft SfFzFeft GTdy QT AT HATE |
g war AT A F fag oiw s
frat =fzd | g% & s fafads
FTE, 3T HIH 115 F qCH a0 @947
afgd | § fgrgeara & avgx fowr faefy
wew § w7 § AT FIE ATF QAT A9
AL FTAT STET FIE T FT F=AT I
[ra o1 Tgt w15 faw 7 2 ) fag 9w T
IUR TEIAT | GF GF AN 77 39 & @t
THAT fer &7 AT 7vaT §, I9F! Fw
TR I G917 T FqHAT § | AT Oy
ugira Feqfady ag & fx wwmr 3
T & wudy fgraa o wfyd & afa
¥ Ay o TR FE NF AT F:7
g7 74 &7 gwar | oF a5q 97 {5 faw

[ 30 AUG. 1961 ]

in Punjab 2446

fargart Y 7em & f73 ®er ¥ e
f& g fgegori #Y aTar & | Ry g &
T srar fF ag A #47 qow fwan
Strar g f fow o9 gqe § 2, fag mae
&\ w7 ¥ 7 faurad ¥ #rar § 9 &%
AE 3GAT 2 SFRA A T et T
A AT TAAET FFT (F@T 9T T35
FIT 0 FIE GAU 97 AL ATAT
AT &Y ATERT Sfy F a1 T FE 1T AR
19 By g AU § aga aedr & wodr
fedtemr AT3 a19 gu & 1 F19 F S@Ta
HIFTH AT G & TwaErg & qra @«
ST <@T & | ANy aWry & vefafaedam
1 A—FAET F A a7y FA7 91 ? 7O
a1 @A &, WIEEST SV &1 TEAT 39 A1
7% § f e e fufaezs 34t a9 Tar
gsra §, STar faenr § gav faw &
AT #1987 &1 A9 W FA HA AW
#7f 74 &1 3 at zwsl 3T & A8
FT gFe | HE fafaeet fog 2, 9
arefy fam & i< faai & a1y STHT R &,
faat & ¢zoa @8 & 3 | d99 & US-
fafredarm ax fam ad go & 1 feeeft &
TR IHH FrHr faear e gur g
F13 g TET (s farat w1 foa ww=
FL ATHETS fopat v 21, faa awa F1
a1 wraer & fHar mar 3R wmE §
fag & 21 a1 IqaT Fraer 7 fawar

d 7@ wugar § W Qgas, 13
oY feare 7 o fa@ o dro avm gor
at a1 fa@ ugo dYo 9T gAT &1 a1 faat
FT FHIT IAY TEAT & AT fH 9=, IR
faeft & srvex fam #¢ 3 Aew A1 9@
@ a1 39 wgar g ? fwd uw draara
AET A FI FT AT FIVIAIATE |
& gumar g fa miy ag St faeeft @ g
fergeama #1 75 23, zaa gwrfanat 9
FI qTH A T ZAT | G FT FAAL
feeefy # @1 wr & 1 facely g¥ at oW
e &7 oSra #Y A9 qAT ], A @
ooy &Y T@T &, ATAT qoTaT &Y @ §,
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[+ s fre]
fasar gamefY g1 <@T 2. oemar WSt
ST+ &1 T & « 7 &1 3@ar g smaa
ST ey FT A w2rfre g fgar 7
YT (& U A7 A fRee 7 AF g
FrE 7 wr 2 1 TonfaEi F1o@F F
& AT HIT fRedT 9T o sHE navw
T q¥, § qAHSATE ATECT S 479 & @19
TMNTFIR R | AqA T IAFATY 7
Fagafeen Y F+1afaew ¥ ary Ar g
ATH IEFT FI< 31, UF a7k RIGT HIE
eI Fifaw T W OE, gAY a1
HIET W% feqesYdaT 19 $T @7 ]
HT €I TAIHT 7 q@ET TAHT 4
ZIFTE N\ A NTEATT H A7 @Y B i
qeaT Ay FwIEA uEdee &y fegdee
FXQ § AT agr fogrg qaw0 3% Aqg
faaar & + Avee St AES € faw fag
gy g, farg f2eg 81 519 17 T F144,
Frgfaez, ayafae oY 94 72T F7
3 4 9y § marulzse) vefasz &
ST A FTH T FTody &Y FT4AT | 4V,
ag Y WF §, I AT § UTF AT
92 |19 giar €, FE faeq & g
FT | ATEST ST A GHAT 2qHIT § UF a9
T3 FIE T FIE TAR A fHAT 1 THETA
& faq AFTeft g A FEN TF AT
FATAT JAT § 919 97 JIA T | gAA
w2 & a1E FIE A FIS ART £} AL
FETAT 7T F ASUA § T &1 g9
qgANT § 47 F13 A7, q AW H 7797 |
qg CF QAT N § A1 fF 27 T A
etz 2Y g1 3 1 & afeq St &1 warwpana
4T g, ST ag AT JIAT NIAF AT, IAHT
Q foar & B e fodr F oy qrae
gifge &¢fr 2 ar 37 s /v ai
FHIAT T | FY TEAT 1€ ST A wfeq-
a1 f5a1 @ g3ara F1 91T AT 3T
ga< qrdt & ST FISTT w&@ AT FT
T® 2, ITHT 1T fArad aea 3 ) Wi
29T OET H JTAT FIRE O7 A13ITT HRE F
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e #12 feare w3 71T T 9N
arq fear a1 fwT a8 sRAzgaT Fam
F FE TET AG D | Fq H1E A R
F1 HT FFT T2 A9 AT FH T EE Bar
#——FTE 7 A5 wATHT & ATAT-—7 fa T
fea g4 & &0 AT ! SN o
fewre sma A9 o @) #% dfafewer
qifegt w7 gg@m Afqeer # fan
fFn &0 fe war wrEgdy A, weA
@ AR AT /A QL FA
¥ fqF oz F13ar F foar ar
AT FIS AT AR W | A wWEar
g f5 feure s s o &1 @ Y
ag gfome sam maw g R AW
sfd vF see fewrs fF A
AT wifEd | wdY aegTe W) HfEe
uF fagrt wawr gfae &< & fqd
M 8 W £ #iT g9rw H ot
fat aw T & fF d9me A faarea
FT ®qAT C¥FA H a1 iR #
T8 sfer afe #i wegmt & & @
1 ag e a & o 9 fee
F1 zesiee faar o <gr @ o 3 Sy doet
g3 %1 7 8 ug faet A Awr g 1 Ag
WY e & ) At & ug 93 # AT g,
swiferdl F1 AT § ) F T@ET ARG
T uifas @1 37, fa@i # AFT &7
FX, atex Afgr ®7 @E | A fusd
TERTA ZARW F) a8 g faur 9,
Sy ArEe AT ¥ oo g3 T 3G a4
FT AT AT, @Y IgF  WWwET S F
fadifugY ®1 3y ¢ qvawe qe o F
A FIFFERT & A1 gafFendt § gadr
T I foare e 1 3
# 91 | TR ¥ @ qEH BT qF
Famar T f5 g% sqemT a%Am &
W U ¥ qav A 4 1 fREr 4%
AT F AT F7E F1T qGY FAMAT gA
a1 #I A qe A3 ge K, fasr faen
F HFMAET T @@ K 9T F IT
1 fed & are T, § A & I3
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fa% | ¥ §a w9AT AW, AT w7 A9
I A0 A1 1 G o faee 95 99w
T A1 T AT IF AT 67 T3 H74T
QA F1 & amifaaT agyoar, F:g
qIET & qGT A1 | AreeT o & foAd
fadely @ 3 7Y wiw & Efe S
foez & celifrae @ | @ g9 aw@ &
qe gifasr fed 19 1 agal & awr
T ag |

AMET ST AT G AT AET &,
Fd qoq #, 39 g9 § o fgg wrg
WIEsw ¥ FE A SaF ZH
# gl & | afeq ot 7 5 a a=en a8
q gt Feae frar g fF oavad &
S It F & g1 & qr AgH A |
UL FAT IATT I ? agt S femres o
ag AR oA, AIST A7 FF AT | TR
UF FEIFAET @A qI T G Gl
gl ATt AR gEer FafaEr o
FEr fgear 7@ smgdi | afew e s
ATGITT F 29 AT #1910 & AL o
F e 3w § | & wwaar g, fg
A faw, snfs 7 & oz w5 el
T THT P §, I AT H 37T qATAA
T g fF ST Ame FAr qafed
1 W& T A ard T qfE, w1
1 Gfwelt § SaF AY q FEX wrE
foa gu € ; uF T g AfwATR
for &1 ok oF AT § FqAFC |
A fgrg & | 80 St gl
w® @ g A oaT | aer A g,
g &Y av ¥ fgrg =i fagw oo ®

@ & 1| 7 fagrel orax gfaa &
qrer FE A FIE I FAT F 39 few
F A A A A T A;T g
o dIq Ug Wl F AT oI
q@ #1 wgL ;i w1 37 § 7 WK
ﬁr@‘fﬁmaw?aﬁ%wm
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ag quAd & % oandy g7 Y wiv ¥
T faardt awa @7 oA wR§
TEgR H 4% F g oF I ¥4l
I8 T AT T G | T
gar § % e aw qwgel &1 sqam
gAT 91, U qHT FAT AT A9 g
gdaar® fed 7 4 | ag Far @ qv
fraqadage & 7 fag adi &, &3
ard § AT fargal & o3 ¥ o g
g 9% F far 9 & odfwam
AT 9 AT | I S A uaw o
Ifd g & a9 Gl JIAr g I
AGST TEERE 9T AT 9 AR 39
F qg ¥ TEGTN FT F1 ATAAAA
T @ AT | TH AL HOTER &
v 9T Qfasw == T ga faers
TEAT TAT AT R HT FATHEAT T4AT |

79 7 437 § T/ Ig HA FE
f e fafaeex 99, s a3 fevraee
faazer & & A S domg § a3
faorer iR 33 fawter & wwEen
F7 @ §, IAFT gH gL A@ T qOR
FTT AT AR 9% &% A9qT FA
wifed | AT ST & A ot 79 ag
s & & oo 3 #J=wg fevg fow
afady 1 & 41 4 WO 7 9T g
& AR g9 UF FeAfEy F Are¥ AT
& AT & TAT T B FL

Dr. Z. A. AHMAD (Uttar Pradesh):
Mr. Deputy Chairman, I realise
the extremely complicated nature of
the problem that we are discussing
today. I also realise the gravity of
the situation, anq that situation has
become all the more serious after the
breakdown of the negotiations that
were going on between the Prime
Minister and the Akali leaders. We
are facing a deadlock today.

Now the question is how can this
deadlock be broken I refuse to believe,
Sir, that we have reached a stage when
there is no course left to us except a
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showdown between the
and the Akalis. I do not like that
development to take place. I think
that it would not be in the inierests
of the Akalis, nor woulg it be in the
interests of the people of Punjab. I
do believe, Sir, that there is still a
large fund of goodwill, sanity and
wisdom amongst us, among our people
in Punjab and outside upon which we
can draw and find out a solution and
create a new atmosphere in Punjab.

Now, before I suggest what should
be one in the matter, and what the
understanding of our party is, I would
like to make a few observations about
the peculiar situations that develop
from time to time in Punjab. I agree
that the problem of Punjab cannot be
equated with the problems that deve-
lop in other parts of the country, In
Punjab they have a peculiar character
of their own., I also come from that
area and I know that there is a pecu-
liar background to every problem that
comes up in Punjab, and that, I say, is
a communal background. Punjab
politics has, for a long time, been
dominated by communal passions and
communal sentiments, and that has
been the bane of Punjab politics, I
remember those days, before partition,
when every major community in Pun-
jab had its own organisalion, more
or less a communal organisation. I
remember, even at the time of our
revolt against the alien Government—
well, some friends may disagree with
me—even the National Congress in
Punjab was tending to be communal-
minded at that time. Then I remember
those days when in Punjab there were
the so-called nationalist Muslims—the
Ahrars. They were nationalistg but
their whole outlook was religious, was
bigotry-ridden, and orthodox. The
Arya Samaj started at 3 particular
level, came at a certain time and gave
a progressive outlook but later on,
became a communal organisation.
Similarly the Akalis—the Babbar Aka-
lis, the Akalis now, and all sorts of
Akalis—came. Now this has been the
bane of Punjab politics, and that factor
gives a peculiar background tn every

Government
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problem that comes up in Punjab—we
must understand this. Therefore I say
I realise the extremely complicated
character of the problem that we are
facing, and I do not also place Punjab
on a par with, say, Andhra, or other
places, because il is rather an cxplo-
sive type of State, and an explosive
type of population lives there, which
is moveq by . certain considerations
which do not exist elsewhere.

Therefore, in tackling this problem
we have to be very realistic, we have
to be very careful, and we have to
take all factors into account. Now,
Sir, my next submission is that the
urge of the Punjabi-speaking people,
or of sections thereof, for a Punjabi-
Speaking State is basically and funda-
mentally not a wrong urge—I am
speaking in 5 broad sense. If it was not
a wrongurge for the Andhras or Guja-
ratis or Maharashtrians or other peo-
ple, it is not a wrong urge for the
Punjabis. The principle of linguistic
division is a correct principle, because
it creates sanctions for the flowering
out of the cultural Ilife of people
having a sort of common culture and
living together in large areas, I
refuse to accept the position that in
Punjab this urge on the part of all
Punjabi people for come together in a
sort of linguistic group does not exist—
I do not recognise that position. I
think that that urge is there, but it
is alsp a fact that thal urge has been
vitiated by communal-minded ele-
ments on both sidess. Now I have
not the slightest hesitation in saying
that the manner in which the Akalis
have been conducting their campaign
for a Punjabi Suba—it is calleq Pun-
jabi Suba—has been wrong, has been
disruptive, has been _communal—I
have not the slightest hesitation in
saying that. The use of Gurdwaras
for thig purpose is impermissible. The
slogan that the Panth is in danger is
a strange slogan. One cannot under-
stand how the Panth is in danger.
Then, that there is discrimination
against the Sikhs, I cannot understand.
Therefore it is very clear that they
have themselves created a situation in
which a very big section of the Pun-
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pitted against them., They are not
convinced that the Akalis are really
for a Punjabi Suba but the impression
is created that they are fighting for
some sort of a Sikh State. Now that
is a fact about which I think we are
all agreed. The Communist Party had
made its position very clear on tihis
point. We submitted, some time ago,
a memorandum to the Prime Minister
in which we stated as follows:

“Tt is a very well known fact that
we Communists sharply differ from
Master Tara Singh and the Akali
Dal in their approach to the ques-
tion of linguistic reorganisation, We
have always taken the stand that
this is a question which hag nothing
to do with any religion or com-
muntty, that it concerns alt Pun-
jabis. We have been firmly against
making religion oy community the
basig of such demands. Nor do we
accept that there is any wvalidity in
the charges levelled by Master Tara
Singh, of discrimination = against
Sikhs since independence. Our party
has openly come out against such
charges, but we cannot at the same
time subscribe to the idea that the
problem can hbe dealt with by rve-
pression.”

5 p.M,

Anyway, that position is clear. At
the same time I also want to state
very categorically that there are

certain Hindu organisations in Pun-
jab which, in the name of fighting
Sikh communalism, are really fanning
communalism among the Hindus.
That is also a reality which has to
be recognised. Theéy become the sup-
porters or defenders the champions
of Hindi. I do not think that there
are many people very much interested
in Hindi. It is a fanatical, religious
Hindu outlook just as on the other
side there is the fanatical, religious
Sikh outlook, which these organisa-
tions are trying to foster and they
come out as the champions of nation-
alism. I consider that organisations
like the Jan Sangh cannot be regarded
as championg of nationalism. I, think
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their very approach is anti-national,
communal and disruptive.

Now, having said this I would
briefly point out what we consider to
be the way out. We do think that
in a general way the idea nf the re-
organisation of Punjab on a linguistic
basis should be accepted, That prin-
ciple should be accepted hecause I
know that, though today this compli-
cation may be there, it will come up
in future. The Punjab people may be
divided as Hindus ang Sikhs at pre-
sent may be antagonistic t¢ each other
today, but as life grows, as cullure
flowers out and as Punjabi language
and literature comes into its own, the
whole idea of the Punjabi people
coming together and having a State of
their own, just as the Mearathis have
or the Gujaratis have or other people
have, that thing will be there and that
tendency will grow. Therefore, I want
the Government of India tc staie that
they are not basically or fundamen-
tally against the reorganisation of the
State in a manner that in that State
there will be the fullest possible
opportunity for the Punjabi-speaking
people, for their growth, {or the
flowering out of their cultural life.
That principle should be accepted.

But, Sir, that does not mean that
the Punjabl Subg of the Akali con-
ception has to be accented. I do not
know what that conception is. Buil I
presume that it is a very, very narrow
conception and I do not subscribe to
that. That also doeg not inean that
once we say that we are prepared to
accept the principle of linguislic re-
organisation in Punjab, on this basis
suddenly the Akalig will launca ¢heir
onslaught and say, ‘Well come on.
Start demarcating the areg tomotrow’.
No. When that reorganisation wi'l
take place, how that reorganisation
will take place, depends on several
factors, and one of the most vital fac-
tors in that connection is the unity of
the Punjabi-speaking FHindus and
Sikhs. So long as that unity is not
there, obviously you cannot inflict =
state pattern on a certain people.
Therefore, it becomes essentially a
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problem of educating both the Pun-
jabi Sikhs and the Punjabi Hindus
that if they do want a State of that
pattern, they have to learn to live to-
gether, they have to learn tc be tole-
rant of each other, they have to fight
out communal forces in their respec-
tive camps, they have to coine to-
gether and stand together in order
eventually to evolve a State where the
Punjabi-speaking people will lhave
full guarantees, where they will not
be obstructed by a hig minority
coming out with its own demands, but
will have the fullest possible free-
dom for their social, culiural life
like any other group in the country.

Here, Sir, I regret to state that the
position taken up by our hon, FPrime
Minister is much too categorical. I
would have liked him not to have
stateq it so categorically that this
question does not arise not today and
not for all time to come. Later on, I
am told, he-has said something which
does give a scope, which cigales a
hope that the earlier inflexible posi~
tion is no longer there. But how can
we take up that rigid position today
particularly when we bear 12 mind
the fact that we hagq taken up a simi-
lar inflexible position eariier in the
case of other linguistic state and had
to retrace our steps?

st RPN UI® (ST viN) ¢
TF A AT TH AGAT E. . .

Dr. Z, A. AHMAD: Just now I do
not want to answer any question, Mr.
Deputy Chairman. He can ask me later,

Sir, while the Prime Minister in his
statement has given expression to
many bitter truths about Punjab, I
would have liked him also to state
that the Government would not tie
itself down to a position permanently
and for al] time to come, that is to
say no linguistic reorganisation of the
State on any basig whatsoever. The
Communist Party takes the position,
let the atmosphere be created, let the
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Hindus and Sikhs come together, let
there be unity among the Hindus and
Sikhs, let them discuss amongst them-
selves, let them sit together and we
pay the utmost attention to this type
of development. That is the position
that we should take and that creates
the basis for a talk on a bigger issue
between the two groups, whether they
are on this side or that side today.
That creates the basis for them to
come together. I do not want the
Sikhg to get frustrated. I do not want
al] Sikhs or a large section of them to
feel bitter a situation that may lead
to some conflict where somme people
are arrested, some people shot down
and then the heritage of Dbitterness
persists. 1 do not want that to take
place.

Then, Sir, other questions have been
raised. My esteemed friend, Diwan
Chaman Lall, said that the whole area
was Punjabi-speaking. That is wrong.
I also know that there are large areas
in which the Hindi-speaking people are
dominant,

Diwan CHAMAN LALL:
area?

Which

Dr. Z. A. AHMAD: They are Gur-
gaon, Hissar.

Diwan CHAMAN LALL: In Gur-
gaon with a population of 46,000 in the
City of Gurgaon 42,000 people speak
Punjabi.

Dr. Z A  AHMAD: Iam not speak-
ing of the city. In Delhi also a very
large population speaks Punjabi 1
am talking of the whole district. But
the fact that you have given two
Regional Committees shows that there
are two regions, one in which the
majority of the people speak Hindj and
the other in which the mojority of the
people speak Punjabi. I am not going
to restrict this.

So, Sir, later on even if the demar-
cation has to take place, that demar-
cation need not be strictly on the
basis of Hariana or something else
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coming out. But let the demarcation
take place bearing in mind all the
factors. One of the most vital factors
to be borne in ming would be the
necessity of Hindus and Sikhs coming
together in that State, living together
a common life. Therefore let us not
run away with some statistics here and
there which are not very correct,

Then, Sir, Dr, Kunzru referred to
the question of Punjabi and Hindi
and said that the distinction beiween
the two languages was only artificial.
[ do not accept that argument. I think
there is a difference between the two.
A Punjabi-speaking person does not
understand Hindi easily. A Hindi-
speaking person does not ang cannot
easily understand Punjabi. There is
a difference between the two, and with
the growth and development of Pun-
jabi, with the growth of Hindi in one
direction ang Punjabi in another direc-
tion, that distinction will grow. Any-
way, these things are mnot very
material, My main contention, Sir, is
my submission to you is, that you have
to bear in mind the fact that there
is a large section of population in
Punjab, in however communal-mind-
ed a2 manner they may be moving, yet
it is a reality that ag life grows, their
demand for the grouping of the

- Punjabi-speaking people will grow.
This demang will grow more and
more Hindus will come and accept
this demand. Therefore, that atmos-
phere has to be created. We have to
deal with the situation with patience.
We have not to resort to repression.
The theory that we can take a position
for all time has to be ruled out. We
say that if the principle of linguistic
reorganisation is accepted—and I say
it will be accepted— then all that is
essential for the implementation of
this demand is the unity of the
Punjabi-speaking Hindug and Sikhs.

Therefore, the whole approach
should be a flexible approach. It
should not be a rigid approach, We
also tend sometimes . ..
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Dr. W. S. BARLINGAY (Maharash-
tra): Divorce by mutual consent?

Dr. Z. A. AHMAD: Itisnot adivorce,
It is a union by mutual consent. I
do not think it is a divorce. It is a
union. There can be no forced separa-
tion I do submit that this is a sensible
approach. This is a sane approach.
This is an approach which is fair toall
and this is an approach which is not
inconsistent with the principles of
secular democracy. Therefore, my
submission is that this broag approach
should be accepted and having taken
that approach, we should unitedly
come forward and make an appeal to
all sections of the people. There are
hunger-strikes. Let them be with-
drawn, Let there be some round table
conference angd let the people come
together, sit together, talk over the
whole matter and let them arrive at
an understanding on thig matter.

At A fag (doma) @ s,
Iyl S, wrew fafaeet F weie
F greq ¥ g AT oY 9 g &
I 9T F2 YHT GEAM 7 qOAT
F1 gwgX fwar | & smw fafrex
¥ edeleT ¥ H gTH HI qATET FIATE |
F AR FE N YE Y AT oy qF
F W ¥ faers @ § 1 frdwfo
AT T FH JEQ & Gq&r g3 7
fente wTar =@ o1 QT § WX IHT
fears & g ag wvHe @1 & o faw
¥ o2 9 qE1 ATHETEF AR

qaret gF # fgwmma F A
[ e & v § AT 9ot g3 Ay
qETfIRT FTA a1 AW QY R F
Flum @ g § S qomet ga &
fermaa ufad 7@ § f* ag fegeam
¥ fomifafees wifads F @ F 9 A
gfafermer sa wed & | 9 fawm
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[ﬁ'l;'ﬂ' EE] rﬂ'ﬂ]
¥ o1 fRTamvdl FT 99T 98 &, W
gaY & A E 1 fy A Aed | o
gl garawr @ S gfar § faet
F AT g T A1 I AT
¥ agq ¥ § wawfa § W JER A
zafad 9O fRTS &1 ®EET R0 | &7
qE § qEifaswd 31 Al § & & a
3 @ & ot fF fergeam a fadt wed
& #T qSTT FT U 9gq a1 A @Al
qED & MT TS T R AIAA
AT ATET & | A, gEL a AN g &
f wenfamwa o9 47 ¥ ¥ ¢ fF 7™
ag gar a9 A A sed fgg W w
TR AtY SuE fam mfas o SEEE
AT H & TF oF fgear qar & 1 fF
aga wrfad #wraT gar & M A gL
gRT AT | 98 58 § fo OF q<w wepre
¥ o q@Q aww aEennt 2 feER
for faeft S & aga mwemr P07 far
g1, ATF AT | AT WL AFTAT a1 4
T, WL (S SAFT TG g a1 Ta&T
g1 @Y & | wreex Jralag Fd & fE ag
ferg-for gfedt =med & wriw femifafees
dfgg 9T TF TAT AT & WX WK
ag 7gr a1 fev wu faw 9w
Fgav ¥ F A7 4g awar a7 fagy 97
AT FT FAGNT EWT | /L aHh
AT TAANAR Fgd & (F AT GoraT
gar &= oy A agl ferg wdl @ A
A} § wgq § & aog F7 wwar @,
fevg fae &7 2fEY @ 1 7 A &Y AT
A4 gwa ¥ T8 9% | 9 TF a<® av
Few-Frefesedl aiq Fv@ § AR @
aTs Fyd § % & feg faw gfady =rgd
g, AT T AT " 7 FT FE FY A&
FIAT | F TTHT TTRAZIAT & q7 F15
fow dor @ AT A AReT  gratag & qmy
FE fgrg F3T1 8 | AN EH AZ A A (%
fanfafezs sifa® o qifaw am ¢ ar
dvgaifes & & IEFT AW FWA 9§,
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S% 19 a8 #wiae /¥ fr ag fadi
& fod foeewit AT AY7 F7 949 8, TH
ferThaTaHT 4T o7 ST & 4 ® WS
Feal g fr wrer ag qar gwy 4@y foad
f& & sareT 35 o FiF 99 SATET
sf@qa gy § AT e ¥ 39
|aqer o & | g fafaseT 7 T
g § agd ¥ @ fo@, 3% @ 7,
TG g3 WX g qAfE a8 ¥
Fifarar #7 fon freft a<g & AT aTafag
Y 3 § €9 | § quear g R
7g aga T91 devw arew fafreeT ww
Ffear #1 & AT IFW T W@ g5Iw
qSaTd §q Haghag § e B R/
TN FE F qg AR 6T a7
f& AreeT qrafag #1 g @ FU fF
Tg AT {39 ara & fog | @y
¥ gHmar g f ATer #7 dora # grew #
—fom e e fret & @ gEaT w1 &
TR F T g wfeqqr< ¥ g6, a7 8
M aE gwar ik frm@m & @)
9T § F@ar g fw wx A wfeqa ®
BT -~ AT § GIAT FA a4 g1a av 7T
HAT FT gaa 4 faary @F 9 ofeq
ST 7 fopat § | SRM AT SO F fag
HIT st FHET FT FF A AFA a5
F fad g1 &, o Qoma wafeat §
F7 T fFar § Wi 99q 9% 39 97
TR ALN gHT & O IR qgHIHI
FU & fad SN T F7 g9wTe
frar @ 1 397 SuTeT AR 7 FaT WY
ST QT 97 | WY, § Fg) a9 a6 &
WTEET qTUEE 59 a9 9% Fi 78 gQ
2| 7d 7= ¢ fv o= |7 wagheg T
&SI FT A1 IF a7 q feq Y 7 qHATAT
18T § TF a6 | 99 7da =7 5
qg I FIATT A3 3 AT AT =\ F
AT ToqE oy qETERT AT ITF a1
# @R AT A dq sagfaz ¥
# fiwar fv afeq ot &7 odier ® AqraT
=rfed AR 389 ML F1E T8 a1 487 §
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f dfeq samgaTa Tge—sir fF dare
¥, AT AT F ITT E—-uTod
fegder @ & | @ Ha waglag ot &
st fear f &7 dfeq ot 7 aftg 1
AT &, 97 § A &7 afeq ot a1 qzm@r
§aT qg5ad 1 T q2 & 973 faqar
I AN qIgdr § oF faar g, aed
FG AR IART T_AT § | T9F AR QY
9 ATTH WEAT G HT Gfeq Y
fadt, wree qrutag S w1 fagr fwar mar,
ATETT ATATHE AT T KT agr &
T w1 17 AT BT qfeq JargeeTa
St &7 g WI9T HEAAC F gAr faaar
fgar qv AreT qrufag ¥ "9 waghas
W@ ggarr w1 gsar fzany
d /4 mamw § 7Y wvar fF gEy
fY sarer wegr wLITHS WA & A1 Ay
qIEeT JIqtag @ geara a7 a4l
43 gu & | 9g 3g A g7 5 @
FIAETTE ST FT TF FT 97 | & BAZTAZ
St T UF g% fogr a1 o7 97 gqw
qfsq ot & sdede ¥ qui gav a1 WK
qreex qratag Y ¥ aF FF gAF Y
A& faar § 7 fiRe AT 7g 39 fag 9%

#E gLE |

§ 2@ q1d B FFY T F AT
g ff HIT FEIAA AT A MY AT
stra @t faet & far dardt gar g9 &
AFETT ST | AR WY fa § ag qag
¢ fm wree qratag #r qref § o vy
iz & 9 fr s arafag s & 947
F1FART ISMAT N8d § 4 TF—
faga 1 F1Hr F famar qrarg #iT
sqrEt § SarEr dsrg faat @y -
% ALY & 77 ZH IAXT TME T FoT
F¢ | 31 goar g & 3y ag st
T g, Wv F aaean g frogg ana
T gears § | W safay war g fFowa
feegem &1 feargal 7 g@ a1 qose
F w7 9 A fafen sfoear §
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FAI FiTET WIS 70 FTT § I9 I79
A qrafag & &0 A i "ex
qrutag & ara #1 5 gu faraat
TEAT A(ZT g HIT IqH FATET q@TfTee
UIIHT ITET FY TTE & Y &, JIg+1
A& FAY Wfed |

a1 wrEex qratag ot 7 w37 fF uy
a1 us Syee wiar § fF forae #
WA A so ® 7T foa g AT a8t &
agrar fae & g @ faw gt safeg
qw gax faars #ai @37 g7 7 A9
AT Y T F@I, AWST AT, A
uF fa@ #7 ArgsaT A=y Wy & oA
so B qdY faml # Aigewd W T
27 g\ S 99 #Y I 9T TRy A9 &,
g fY fam & e gm<r e A e
2 1 3 ST faw F W S0 AT TN
fag ¥ ara g ? a7 @7 S} 7 FaT,
g & WO & A9 ST | g q1T g,
39 37 faRmin gy 79 & SR
q a1 wafag | F g farad F
TAT WA F FHCT F A AR
oF TFAT § IFN T30, T 799 FaaT
g fF 4 St et qu a1 § W E
F FE FAFAY F AT R T F A
FAT & qAT IGHT HIAT IS IATT I
M 4 FFHEAT TEF & | A IHIT
AT TAT, T AT H AEL ATATE
F firg F w0 fo @0 9§ S A,
(51 W00 A AAST F qT A AT
F¥ garfamwa £, 3T a7 g forag
F1 g7 & fgers & fFar | adfisT 98
g s ag ardf ot 7 Faeh o 5 s
FT 19 377 Aigh 98 TITAT FT AT
o A aww Al awT fFem AT |
wrEET F47 1T | | 99 foavad #1 @T
T IF T&T o0 By G3Y faal 1 wmandr
oy 1 X uF iy & foaamg o L S"
FHA O HT AT ANAT AT gAIR Fgeaars
NEATT I5T5 T fF W9 79 faw fomag
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[zt Ster firg]
F1 q9Tg 47 9 & 7 IEF 417 6T
FAT AT 29 9T § edl 17 FAT TG
FTEAT | I ] a7 ;7 oy § i 17
gl oY, 99 987 & A4 HiAEA
foa & | qa1T Fgr rgrea of, gw agt
It AR fqady of 39, 99 a8 qA19
FYTT TS AT, AT F1E TFHTAC a1 AL
7 gugar g faa faqar @ &2 2
72 famma fergeart ® o a3 & 3aa
A IART BERT EAI E | WX q AW
TG ATAT JT IAFT THATT ERIT | L
fETHaTLAT 39T & AT T av 7T
ure @qr g fF faw gfrmd #v ¢
Arg FY WA & ITFT FE €47 A
T 19 AT ATATEY F FIIST HT FI1E
fear sma, Jar f& aqreew arofeg
HIZA &, a1 IFY FI HIAIT 1 G |
9 @wm F adf wrar fa I9F vy w0
A%y & feg g Fam wiq 39Er fAwT
T ? ghra q€t fwra g@a | agt £y
fafaedy & o Lo aTdee feegsl #1 &A1
T30 W FT T AT FRAAT F47 qT
QAT GIIHAT 47 F AT fewra gav |
AT 39 feama & v v ? =< faw
TS AT | FH g1 19 A A fq@ A
AT H F9 &Y W 1 F wwaar § 5 qre
F1 afqq & arg w9 fgara a8 &0
arfgd | @7 FA feaa fEame
Y ATF W2 1 fA@l F1 TR FHT
3AFT WIEEN F9 gAT | T grem
4 o9 fF a=rd A Awe oqwtsa g
q qereT g 7 A@ F 9T FETH
T qAfET X faega o Awwan
& | ¥ qreared v g fr wreew arvfeg
I AT &1 qud fw oA sar
atn ww ARE faer g oag faew
AAT F WIT q NI & IER-
fafaezT 7 q1@ &1 98 gad | A
T JgFar afed 6 zq9 fagl &y
79 & 9 AT mafeg #y gsed
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g 1 3 dfed st & «1F F fed a8
HIF [H AF TH AT FT IHT fqA1 1
f& 49 @ ggTrad 13 &1 § AT FEAr
719 & FAT Grs fgar g | 91 1feq srarg-
AT ST FIA § IAFT FAL FEAT | T
Forael ;T ATEE T arafag agt famaman
1 98 §:@ g A | ¢ {7 faw 99
MY 9T & g 9T FTA0 q=T
@Y fawa s

g0 g, 1 7 7y & fF faat
F T 3 FATRT S ], I9% 1o FRfqATS
TS g[r g, ag faeg @ T@a A
5 & | THF qEIY F agA F ATHA
fed 17 & ) wR & Ay fads gamn &Y Fgr
argar g fF 21F &, gd T woA SrEH
fafrezs &, w7 oS AF FE AT
fear 2, #1% faw o3 arfaq +R@ 5
fagt & ara Az g€ & a1 € agmr
fag gt fF & 39 7 &1 e g
TR A qg WOX & 919 w1 g O faa
& |1 T &Y g g afew fgrgea™
Fr geaTR, dfeq  sargTaTa A qIFR
9% arg famag sar § s forag
FW & fad & g7 qaTewarg Jav g
%fF arzarfe & ary famag $341 UF
frgraa F7 ;T waT 39w )

(Time bell rings.)

1 fAz 91T | R OF a1 g FgA!
2 for fog od & I F qarf=F, ¥ya-
FATH FLF qAT Ig TgT U AT & |
AT AR M@ FIATE FIGF § IAF AR
# 7% g9 rew F7 it {77 foar g
fFadid gefM s aas
fawar & qra 3 | $ga3 I W01 FT Y
faaar S FATS FT AT FIH TIHTHAT
1 IE7 T8 § | W ag & [ mifag
faz Y #grae, faia fag ed Y
gfrarg v, faegia faat =t ag e,



2465 Situation

FTEY ATeT T Y & ——3TifF Iy g8+
FI1E qIa) qgY N, A% wEA aF d
99 fgeg rang 99 9 #R A #®
AYTT AT qFT H FF WAL, 99 g9 fow
ferg U §—— a1 57g@ oF  gam fem
o fa@l &1, S & FOF JEASE F
fed gaTaT =tgar & o

ag WA Afer, wart #wd
IET WA,

F17 F@ATN w18 Ffq, waq19 A
feg @ g8 #1g s 3AM AR
AT FT ST A9 U TEHET
LA FEF MG AIF G A
gAY T9T AL YT 9 A1
oF & #T {9 GEg! &Y % 39 U,
TF T G€T, 99 UF & qASGT

#1§ faw & 70 AF fw FEaT e
78 e adl & aFar Aiv O fE5
g ag fom 7@ & @Far | qw nifax fag
At § Tt &1 e9T 99 gg7 <@r
o 3%  graa ag framEr gr fE
faegeara & <gd At AT o a% fgrgeae
¥ &M &9 & ufax G gwEd
wg 6 fergeqna wogg aff g
fegeam & AT W) feegEIm
F wegS & fag qx afag fag S F
A AT F2i 1 FaAW Fgr, goAr
qEr #1 AT OFAT 91 AR gg W
Faga 9 | 7 WA gW fergeam
AHFTT T FH FT T § A TF &Y
STE 9% T FL A AMTHT FHGT AIT
g wff § ®Y T qHET @9 qQ
§ M ag fergeara & @ & At afew
HYR 1T AT G gR | E aifag
st w1 oww fIge ged & g,
AR 37T g afiqor fgrgeam A
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¥ gar | & 7 7g g a%ar g fF ara
fergeama gwRT 3 4 &

ferimaTy AT & gT WM, WS
a7 & Feaqarg v

TS AF AT A AR AT A7,
fear ¥ a9 a1gmig vy

AreT FFFT WA T B9 FT,

Arer H¥a 04 FAAT 09 |

fergeama & s foaet swg & 3 @@

sng (gat & fag ofgx § | safed &
SR FB 7 FEd g4 "X arafag
¥ 98 TatEq F' fF 3 gury Ay
F gH | WX AAE IT F Yz
FAfE A9 I [T g &7 fowar
waTRAfFmE

Surr P. N. SAPRU (Uttar Pradesh):
Mr, Deputy Chairman, Dr, Ahmag was
developing here a thesis which was
marked by a lot of plausibility. But
basically I think that the thesis that
he developed was a wrong one. If he
will carefully go through the State-
ment which was read out by the Home
Minister, on behalf of the Prime
Minister, in this House, he will flnd
that what Master Tara Singh js claim-
ing is a communal State and what
Sant Fateh Singh is claiming is a com-
munal State. There is, therefore, no
getting away from that fact. The Pun-
jabi Suba is already there and Punjab
is one linguistic, social and cultural
unit. There is no unilingual State in
India as such. For example, there is
U.P. The hnill districts of Uttar Pra-
desh speak a language which is not
understood by the people of eastern
U.P, or for that matter, even parts of
western U.P. Therefore it woulg be
wrong for ug to accept linguisgm a# the
only criterion for the formation of a
State. We have net so far accepted
linguism ag the basis for the formation
of a State.
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Sir, reference wag made to the for-
mation of the Andhra Pradesh State.
Well, the decision to form the Andhra
Pradesh State hag been taken before
the death of Potti Sriramulu but it
could not be implemenieq because
there were differences between the
Tamils and the Andhra Pradesh people
regarding the future of Madras. So
far as Bombay is concerned, Maha-
rashtrg and Gujarat were able to get
separate Stateg because the people of
those States agreed to the separation.
I{ wag the will of the people that they
should separate and that prevailed
with us ultimately,

Now, I would like, with all the
earnestness at my command, to make
an appeal to Master Tara Singh, He is
a distinguished Indian ang has ren-
dered eminent service to his commu-
nity in many fields of gocial work. I
woulq like him to consider whether it
is right for a religious leadér of his
stature to undertake a fast within the
precincts of a sacred place, the Golden
Temple. 1 should have thought 1{hat
the Golden Temple was the last place
where a fast would be undertaken, Sir,
I look upon fasting as an illegitimate
method of political warfare in a
democracy. We cannot recognise the
right to have demands accededq to by
political fasting. The solution of the
Punjab tangle is not so easy as Dr.
Ahmad thinks. It is not only Master
Tara Singh who has undertaken a fast;
there are two other Swamis who have
undertaken a fast. If you yield 1o
the demands of Master Tara Singh,
you may be able to save his life but
you will not be able to save their liveg
at all. Therefore, I say thal we should
not look at this question from this
point of view. There should be a
calm atmosphere in which the ques-
tion can be considered. The Prime
Minister has gone to the farthest limit
that he as constitutional head of the
Government could in giving assuran-
ces of a satisfactsry character 1o Mas~
ter Tara Singh,

He hag referred lo the regionsl for-
mula. T have got the regional formula
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before me. Many important matters
have been entrusted to the Regional
Committees ang it has alsg been laid
down as 3 directive that normally the
decision of the Regional Committees
shall be accepteq by the Legislature.
But if they are not accepted, then the
Governor comes in. Regional Com-
mittees are committees of the Legis-
lature; they cannot be given the sta-
tug of sub-legislatures, They will be
functioning largely as the Committee
for Scottish Affairs in the British Par-
liament functions, May I also say that
the Prime Minister has not ruled out
the possibility of adding to the list of
functiong entrusted to these Regional
Committees? There was some delay in
the formation of these Committees.
There was some delay in implement-
ing the educational programme regar-
ding Punjabi language. That was
because of paucity of teachers, Teach-
ers had to be trained for that purpose.
I would also like to point out that
almost everything that could humanly
be done is being done for the promo-
tion of the Punjabi language. Pun-
jabi is one of the major languages of
our country. It is one of our regional
languages. 1 think it has the tenth
place; of course, it is not an order of
merit but I think it is the tenth lan-
guage mentioned in the Eighth Sche-
dule. Punjabi has a vast literature
and it i a growing literature, Now,
Government ig proposing to establish
a Punjabi University. Punjabi is the
dominant language of Punjab, There
are some Hindi-speaking parts in the
Punjab but of course they are at the
district level. Though Hindi is there,
Punjabi ig the dominant language so
far as Punjab is concerned. Do Mas-
ter Tara Singh and Sardar Gurnam
Singh seriously think that they will
be furthering the cause of Punjabi by
limiting it to the confines of a few dis-
tricts in the Punjab?

in Pu-njab

(Time bell rings.)

Sir, I was going to develop one or
two points but 1 woulg like to say
this. The best thing, the most right
thing, for Master Tara Singh to do is
to give up his fast. He will rise in
the estimation of the people of this
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country; he will rise- in stature if he
gives up his fast. He wil] be true to
the ideals of his great religion of which

he 1is one of the leaders if he
gives up this fast. This is a
wrong approach; this is not the

democratic method. The method of
persuasion is the right method and
we have not ruled out anywhere that
method of persuasion. I would also
like to make a similar appeal to the
two swamis who have undertaken
counterfasts, Fast and counterfast do
not settle controversies. You cannot
make the heart of your opponent
change if your opponent thinks that
his case is righteous and your case
is not righteous. This
method by which political controver-
sies can be settled in a democratic
State.

Sir, as my time is up, I have nothing
further to say except to emphasize
once again the seriousness of the
situation which has been createq in
Punjab and to say that one of the
impossible demands which  Master
Tara Singh has laid down js that Mr.
Kairon should be removed from
office as Chief Minister of Punjab.
Now, the Prime Minister is g very
powerfull man and we have got very
great regard for hinj but he is in no
sense a dictator in this country and
it would be constitutionally improper
for him to remove the Chief Minister
who enjoys, rightly or wrongly, the
confidence of his Legislature and of
hig party.

Tue PRIME MINISTER anp MIN-
ISTER or EXTERNAL AFFAIRS
(Surr JawaHArrLAL NEHrRU): Mr. De-
puty Chairman, during the last few
days I have been engaged in listening
and speaking on this subject in Par-
liament. During the last few weeks I
have been engaged in discussing this
matter at very considerable length
with various people. During the last
few months I have been dealing with
this matter in my correspondence,
interviews, meetings etc. One might
say that for the last year, apart from

[ 30 AUG. 1961 ]

i five hours.

is not the !

in Punjab 2470

the previous period, I have been en-
veloped and tied up by this developing
situation in Punjab and because
of all this I feel it is a little difficult
for me to say anything fresh or new
about it.

And 1 would not like to weary
this House by repeating what has
been sometimes so well said by
others, Yesterday in the other House
we discussed this matter for four or
Here for the last 2%
hours many hon. Members have
spoken. Even the two Members I
believe, if I am right, who gave some
kind of a back-handed support to the
demand for a Punjabi Suba had
qualified that support so much that
it was doubtful whether they were
supporting it or not. That, I take it,
is an advance in the right direction
even from yesterday’s, The hon.
Member, Shri Jaswant Singh, finished
by saying that he hoped that God
would give me wisdom. I am always
hoping that that might happen not
only to me, but to hon. Members
opposite too, because I say that one
may differ and one doeg differ in
many matters, but in this particular
matter, which we are discussing
today, I do submit that there can be
only one opinion to any intelligent
approach to the problem. There is
no room for a second opinion. Varia-
tions of that may be, And I am led
to think, why is it that people who
are intelligent can say things which
have no basis in intelligence or logic.
Why is it so. I found in the other
House that some hon. Members who
took up that line broadly took it up
on the basis entirely of some principle
they believed in, the linguistic prin-
ciple or what happened in Ahdhra or
what happened in Gujarat. They
knew nothing and said nothing about
the Punjab because they knew nothing
about it. And yet here in this vital
matter, which may have serious
consequences, they teok up a line
which I thought was a wrong line
leading to dangerous consequences.
Now, it is a very odd thing that the
only persons, normally speaking,
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generally speaking who have given
some slight, modified support to this
business of a Iinguistic Punjabi Suba
are gentlemen who hail from the
farthest corners of India and who
know nothing about Punjab. Now,
I must make an exception in the case
of Dr. Ahmad, because I have no
doubt that he knows something about
Punjab. If he is not a Punjabi, he
comes from near Punjab. But the others
have no conception, the faifnfest con-
ception. Except that Punjab is a
State in India I doubt if they know
anything more about it, From the
manner of their speaking it had some-
thing to do with the principles they
believed in like the principle of
linguistic provinces, but nothing else.
Now, Sir, I say so with extreme
deference and humility but wonder-
ing why in the past especially these
various attitudes have been taken up
and some parties, notable parties of
this country, have held out their
hand to this proposal for a Punjabi
Suba. I wondered if this was not at
least partly due to the shadow of the
coming elections and perhaps not much
to do with the facts or logic of the
situation, In fact it is a matter to
be considered how far all this
development in the Punjab is itself not
conditioned by the coming elections.

I think my friend and colleague,
Shri Mohan Singh, referred to this
matter. It is an odd thing that always
this kind of thing happens a year or
so before election starts. Last time
it happened. This time it has hap-
pend. There is a curious connec-
tion, correlation, between the two. I
am merely referring to this. This is
no argument, I admit, but it is a mat-
ter for consideration to see thig con-
nection between the coming of elec-
tions and the raising of such slogans
and such proposals. I have the most
vivid recollection of five years ago,
when we dealt with similar problems.
Again, long disl-ussions, long argu-
ments, long interviews and talks took
Place which resulted in certain agree-
ments. And we were very happy.
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Even though, spegking for myself, 1
did not entirely approve of those
agreements, but it is better to agree
even to something which is not one
hundred per cent. right than not 1o
agree. That was my approach. So, I
was happy and 1 was happier still
when it was declared openly and re-
peatedly by Master Tara Singh, by
other noted leadérs of the Akalis, that
all his demands had been satisfied.
These were his words. He had no-
thing more to demand of the Govern-
ment. 1 am not quite sure, but 1 think
he said that about the Punjabi Suba
also. Anyhow he said that, Further,
as a condition of that agreement or
rather as a part ot that agreement, it
was said that the Akali Dal would
henceforth become a social organisa-
tion, social or religious, not a political
one. In fact, the Akali Dal held a
meeting and in order to give effect to
this part of the agreement changed
its constitution somewhat and took
out some words from somewhere. All
this happened ~ five years ago. It
comes back to me now. And yet with-
in two or three months of that those
agreements were rejected by Master
Tara Singh. I do not exactly remem-
ber for what reasons, because the
reasons even then appeared to me
rather extraordinary ang trivial. But
they were rejected I think, with the
rgsult that the Akali party itself to
some extent was split up. Some peo- .
ple said that they must hold to those
agreements. Others followdd Master
Tara Singh’s lead. All this may not
be relevant today. But it has a hack-
ground which we might remember,
because this time, again, my hon.
friend, Diwan Chaman Lall, comes
and tells me, after seeing Master Tara
Singh, that if the Punjabi Suba is
accepted, the principle, the Akali Dal
will give up polities. This is exactly
the thing that was said five years ago,
in fact not said but agreed to and
acted upon by changing the constitu-
And yet the
Akali Dal has functioned since then
in a fairly active and even it might
be said aggressively political way.
And now the same thing comes back
again.
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-Now, Sir, what arc the principal
matters before us? First, I would say
and I believe that in saying that I
will have the agreement of everyone
present here, as we had in the other
House yesterday, that this method of
using hunger-strike and the threat of
committing suicide by a hunger-strike
as a political weapon 7is a ®ad thing,
is a dangerous thing. It is socially a
harmful thing and must be ruled out
completely. And it does not matter——
people may remind me-—that Gandhiji
started this. I can argue that ques-
tion. It is not for me to argue about
what Gandhiji did or did not do. I
ventured not to agree to his hunger
striking even when he did, but any-
how he did it for particular pur-
poses, usually for his own people.
However, it is neither here nor there.
It was in a moment of struggle against
the British and many things happen-
ed. -

Then, an hon, Member referred to a
fast indulged in by the present Fin-
ance Minister, Mr. Morarji Desai.
Again, I am not here to defend him for
his fasting, but it was an entirely dif-
ferent thing. Because violence was
going on in Ahmedabad City he said
that he would fast indefinitely till
violence stopped. That was a reac-
tion of his. You and I may not have
reacted in that way, But I can very
well understand the reaction, the pain
and the torment of the person who
saw that thing happening in Ahmeda-
bad and he said, ‘well, 1 shall fast till
this violence stops’. There is nothing
comparable about it. But it has be-
come a habit even in minor complaints
as some strike or some trouble that
somebody fasts. I think we must
make it perfectly clear that this is
highly objectionable and the fact of
a hunger strike should lead to that
demand not being given in to. I
would even go that far, that people
shoulg feel that it is an argument
against that demand which is put for-
ward through hunger strike. If they
fee| that way, then they will desist.
But in this particular matter condi-
tions are much more serious of course,
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because Master Tara Singh is a popu-
lar leader, and, whether it is right
or wrong, a hunger strike obviously
produces emotional reactions, and
emotional reactions may lead to very
bad results because as it is we are dis-
cussing this subject today not quietly
and dispassionately as we might have
done but under the heavy pressure of
this hunger strike ang the possible
consequences of it either this way or
that way. It is not the right pressure
to exercise in discussing this. I have
no doubt that there are many people
who may disapprove completely on
logical and reasonable grounds of the
demand for a Punjabi Suba, but under
this pressure may feel, ‘Well, one
should give in fo it, otherwise there
will be trouble’. That is how our
thinking 1s affected. That is how even
possibly a decision of Parliament may
be somewhat affected. Therefore, the
first thing I submit is that we should
make it perfectly clear that we reject
and condempn the method of hunger-
striking for political purposes and to
gain such demands.

Now the other point I would like to
repeat and which has been of course
stressed by other hon. Members is
that even though the words ‘Punjabi
Suba’ are used, even though this is
called a linguistic demand, it has prac-
tically .nothing to do with a real lin-
guistic demand. I think that is fairly
clear, That came out clearly of course
during mpy long talks with the eminent
persons who met me, it was said quite
clearly, as clearly as anything can be,
and Master Tara Singh said that ‘my
demand is not a linguistic demand; it
is a demangd for the protection of the
Panth, but in order to protect the
Panth that linguistic demand will
help’. That is, the main purpose be-
comes something different; to protect
the Panth. Now the point is he is
perfectly entitled ang every Sikh is
entitled to protect the Panth. He is
perfectly right. I do not personally
know what he wishes to protect the
Panth from, what dangers they are,
what attacks they are, it is a different
matter. But to come up with this lin-
guistic garb confuses the issue. It has
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confused the mind of hon. Members,
and Mr. Dave who talks highly of the
linguistic principle. It has nothing to
do with it, this linguistic principle in
this matter. Mr. Dave comes from
Bombay, he is perhaps full of memo-
ries of the linguistic controversies of
the old Bombay State. So, it has
really no relation to the linguistie
principle, this thing.

Dr. Kunzru, Diwan Chaman Lall
and others have pointed out the nature
of the language question in the Pun-
jab. Apart from the fact that Hindi
and Punjabi overlap so much, overlap
both in their content, overlap much
more by the fact that people know
both and can get on with both, apart
from that, the question as it has arisen
now has certainly, I agree with Dr.
Ahmad, become a little vicious be-
cause of the communal approach to
this problem both on the side of the
Akalis and the Hindus, there is no
doubt about it in my mind. And it is
an odd thought that I think that the
Hindus in the Punjab have probably
done more injury to the Hindi lan-
guage—I woud not say the Hindus as
such, I am sorry I do not wish to in-
clude all the Hindus, but I mean those
who have stood up for Hindi in the
Punjab have probably done more
harm to the Hindi language there than
the opponents of Hindi. In,the same
way the Akalis, I think, have done or
tried to do—they have not succeeded,
they have tried to do—more harm to
Punjabi than those who actually op-
posed Punjabi, some narrow-minded
people. Some of the Hindi people
went about telling many people whose
language is Punjabi, ‘Don‘t say your
language is Punjabi. Say it is Hindi
in the Census’. And so all the large
numbers of the people whose mother
tongue was Punjabi wrote Hindi
which was neither truthful nor in any
sense reasonable. Many of them have
gone back to Punjabi now. They are
going back feeling that they made
rather fools of themselves at that
time. As for the Akalis, in order to
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protect Punjabi they take steps and
encourage steps and put forward pro-
posals which can be demonstrated to
be injurious to the growth of Punjabi.
In the formation of these Regional
Committees, one for Punjabi region
and one for Hindi region, there is a
part adjoining the Punjabi region, the
hill part Kangra etc. Kangra from
any linguistic point of view is a Pun-
jabi region. It is a slightly different
dialect of Punjabi far nearer to Pun-
jabi than Hindi, and it should  have
gone to the Punjabi region, and it was
not taken by the leaders of the Akali
Party; they did not want it there be-
cause they felt that the Kangra peo-
ple coming in, even though they talk
Punjabi, would add to the weight of
the non-Akali element or non-Sikh
element there. So, the whole ap-
proach has been in that way-—how to
isolate an area where, as has been
said, not the Sikhs perhaps even but
the Akalis can control, can have
power. It comes to that. Therefore,
let us be clear that this is not a lin-
guistic issue. I do not think it should
be or can be a linguistic issue for the
reasons advanced by Dr. Kunzru or
other hon. Members.

May 1 remind the Hdouse that Dr.
Kunzru and others and all of us who
are speaking today speak under the
stress of a certain problem which is
overhanging us, and that sometimes
influences our judgment. But if you
go back to the Report of the States
Reorganisation Commission, at that
time this matter was raised before
that Commission and that Commission
did not have to face these agitations
and pressures and they wrote some-
thing about it, argued about it and
analysed the position calmly and dis-
passionately. So it is worth reading
what they wrote about it then. It is
interesting not because what they
wrote must be accepted in any sense
but because it is a reasoned argument
by some able persons who studied the
subject at a time when there were no
pressures. Therefore it is worth
reading, that chapter on this demand.
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So, I venture to submit, Sir, that
this demand—the last few years’ ex-
perience, even expressions, etc.
shown that—has nothing to do with a
real linguistic province. Of course,
there is the other aspect of it. That
is the close inter-twining of Punjabi
and Hindi ip the Punjab—the close
inter-wining not only of the language,
but of the whole mode of living,
habits, food, dress and one hundred
and one things that go towards the
making up of an integrated commu-
nity. The Punjabis are integrated I
say, and they are more integrated than
almost any other people in any other
State—the Hindus and the Sikhs
broadly. I would have gone further
and I would have added the Muslims
too, bnt not to that exient. But the
Hindus and the Sikhs are so integrat-
ed that inter-marriage which is the
biggest sign of integration is quite
common between the twg and it is not
an unusual phenomenon, 5o, anything
that comes in the way of that integ-
ration is bad, any separate thing is
bad. It is not, therefore, merely a
question of language. Where does the
question of language come mn? TIs the
language suffering in any way or is it
suppressed in an sense? I have not
yet been told how. The fact is that it
has progresseq tremendously. But
there has to be some kind of com-
plaint which has to be met; some
objection which has to be removed.
Nothing of that type is happening.
But this whole movement, this lan-
guage movement, has led to various
tendencies and forces coming into play,
communal forces—basically commu-
nal-—and separatist. And both part-
ies, certain Sikhs—chiefly the Akali
Party—and certain Hindus have play-
ed up to this. They act and react with
extreme rapidity whenever this kind
of thing happens. And this is a dan-
gerous thing, and a very dangerous
thing for the Punjab, Now, 1 feel—
and I believe that most hon. Members
feel—that this particular proposal for
a Punjabi Suba—language apart,
everything apart—adds to that separa-
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tism, adds to that tension, adds to
that straining at the least kind of
thing, tearing up something that you
have got. It is dangerous, it is bad,
utterly bad for the Punjab, for the
Hindus and the Sikhs and for India.
We have been talking partitularly in
the last few months about national in-
tegration, and almost everybody has
approved of it and said, ‘Yes, some-
thing has gone wrong. Let us pull it
back” We have talked about com-
munalism, we have talked about so
many things—about linguism and
casteism—and so many other things
under this broad cover of national in-
tegration. Now, when we talk about
this, we see before our eyes and in
front of our nose that this thing is
happening in the Punjab which is the
reverse of national integration, which
is a going apart. You can see it. It
is not necessary for me to produce
evidence of it. One may say that this
is not the intention of those who put
forward this proposal. Well, it is not
for me to challenge any such state-
ment. It may not be the motive, it may
not be the intention, whatever the in-
tention may be, though I rather doubt
that that intention is not coloured by
the communal approach. But the
effect is obvious, whatever the inten-
tion may be, just as the effect of cer~
tain organisations trying to promote
Hindi is obvious—the effect of their
agitation and their approach of nar-
row-mindedness and communalism
produces narrow-mindedness and com-
munalism” on the other side, among
the Akalis and the Sikhs. This kind
of thing happens. But here today one
can see exactly the effect of this,
There is no doubt about it. It may be
symbolised in a  hunger-strike in
Amritsar, in a hunger-strike in Delhi
or elsewhere. But even apart from
this, the effect is obvious that this is
having a disruptive effect on masses of
people, and we have arrived at a stage
when there can be no doubt that if
effect is given to this proposal of a
Punjabi Suba, it will be resisted. I am
not saying that there will be a civil
war and all that, but it will be resist-"
ed, and it will be very difficult to give
effect to it when this kind of resist-
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ance is offered not by outsiders, but
by the people there. That very thing,
what you call the Punjabi Suba, will
be resisted by the people in the Suba,
because the whole approach is not the
approach of “Let us all work together
because we are Punjabi-speaking peo-
ple”. That is not the approach at all.
It has become, unfortunately, a com-
munal approach and a communal reac-
tion.

Now, in that area which is sup-
posed to be the Punjabi Suba, large
numbers of people—I do not know the
exact percentage, 45 per cent. or
thereabouts—reject this demand for a
Punjabi Suba not because of the lan-
guage, but because it has become cov-
ered with this communal idea. How a
thing like this is going to function
satisfactorily when 45 per cent. of
the population aggressively reject ~ it
and try not to help it, is rather diffi-
cult to consider.

Take the other side. As Diwan
Chaman Lall pointed out, a host of
people, quite a considerable number
of Punjabi-speaking people, have
come to the so-called Hindj regions,
Hariana, etc. They are learning
Hindi, they have learnt Hindi no
doubt. But, nevertheless, Punjabi is
their basic language, and should re-
main so. Now, you are going to cut
them off from that. Today all over
the Punjab, everyone, I believe—I do
not know if this is the practice—is
supposed to learn both Punjabi and
Hindi. In the Punjabi Tregion, Pun-
jabi is language number one and
Hindi is language number two. In the
Hind: region, Hindi is language num-
ber one and Punjabi language num-
ber two. In the services, it is laid
down that they have to learn both and
pass tests in both. They have every
right to sit in them.

Now, there will be—there is no
doubt about it—a reaction to the crea-
tion of the Punjabi Suba, not a legi-
timate or reasonable reaction, but the
reaction will be, ‘Oh! let us remove
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Punjabi from our curricula’—in the
other areas, I mean. It is quite wrong,
but they will say, ‘Well, the Punjabi
is for the Punjabi region. Why should
we teach Punjabi?” Immediately you
cause g loss to Punjabi, immediately
you create barriers.  There Punjabi
will go ahead presumably; here Pun-
jabi will not be nourisheq with that
care, although it will remain, of
course. And the differences between
the people of that area and this area
will become greater and greater. Bar-
riers will be created, psychological,
linguistic and the rest. Ang this unity
of the Punjab—cultural and linguistic
—would be broken up and would do
grave damage to all the people there.
As an example, it will be bag for
India. but the actual, direct damage
will be in the Punjab itself. The Pun-
jab came into existence as a province
under the British a trifle over one
hundreq years ago. It continued as
such till independence, till partition
which was naturally a grave shock.
But it survived it remarkably because
of their energy and capacity for work.
Now I do not wish to compare that
partition and reorganisation of States.
I admit they are quite different.
Nevertheless, there are two °~ things
about it which we must bear in mind.
Firstly, there is some memory of that
partition, painful memory., You can-
not get rid of it—it is different—but
that memory will pursue you in this.
Secondly, even though it is quite dif-
ferent, it will have certain wrong ten-
dencies; separatist tendencies will be
encouraged; communal tendencies will
be encouraged. And, in fact, any idea
that you are creating a linguistic or
other problem will be completely
wrong, because that problem will
come up before you in a much more
acute and continuing form in both
those areas in the Punjab. That is
what is bound to happen. As, I
think, Dr. Kunzru pointed out, if you
have, let us say, the Punjabi Suba, and
45 per cent. of the people do not agree
to the language provisions that

may
be adopted there, they will claim
under our Constitution their rights

for their language—protection of
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minority language—and they will do
so; even wrongly; even where their
language is Punjabi, they will do so
just 1o show their resentment, that
something is being done against them.
You see how separatism comes in
step by step and creates these barriers.
The result is that one of the most in-
tegrated communities of India, that is
the Punjabi community, will be split
up, broken up, with bitterness grow-
ing between them.

I think that is a very serious matter,
much more serious than any reorgani-
sation of States, this kind of thing
happening, and it is thig that has been
troubling me. I honestly feel, as I
said in the Lok Sabha yesterday, that
the Punjab—this may be said of the
whole of India, but more particularly
of the Punjab-—it almost seemed to
me as a kind of tapestry, woven tapes-
try, with the warp and the woof, these
different faiths coming together. You
may pu'l out one side of it, the whole
thing breaks up—it does not break
up; anyhow it suffers irreparable
damage, and something that has
grown through hundreds of years,
through ages almost, you break up; it
is a very serious matter., It is not a
light matter, to please somebody or
even for fear of certain consequences
you break up and tear uD something
which has grown through these hund-
reds of years and certainly I am not
prepared to do it, and I think it would
be wrong for anyone to try to do it.

Therefore I want this question to be
considered by this House in its entire-
ty—not the question of applying some
linguistic principle which, as a matter
of fact, does not apply to the Punjab
at all. I repeat it, that Punjab is a
more linguistically-unifieq areg than
almost any area in India; it is more
of a socially unified area, and in regard
to practices, song, dance and whatever
you like—these are important things
in the life of a people. It is more of a
unified area than you will find, I think,
almost anywhere in India. Partly all
this is due to the fact that the Punjab
has been less caste-ridden than other
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States in India, because I had thought,
with all this business of communalism
and all these approaches, that behind
them has been a social backwardness
of our people. Whether it is Hindu
communalism, Sikh communalism or
Muslim, it is social backwardness that
has brought about these things, and
they will never go completely till
socially we are a little more advanced,
and freer. The Punjab, for a variety
of reasons which I need not go into,
has been socially more advanced than
many other States of India. The caste

system has not strangled it. They
have been freer—their women have
been freer, the women living there,

with the result that they have built up
this tapestry of their joint lives there,
and to pull it back would really be a
tragedy, and should not even be given
thought to.

AY

I think it was Dr. Ahmad, in a
speech showing remarkable gbility not
to commit himself either way, who
finally ended up by saying that we
should not be too categorical about
this, and although he did say, I think,
we should accept the principle of
Punjabi Suba, but wait for better
times. Well, I should like him to con-
sider what the acceptance of the prin-
ciple would lead to. First of all, one
accepts a principle with the ideva of
giving effect to it. He accepts a prin-
ciple and walits for better times when
the acceptance of the principle wiil
lead to worse times straightway, and
continuing worse times, and then,
when the principle itself is a funda-
mentally bad principle—I am not say-
ing for everywhere, I am talking about
the Punjab, as Punjab is constituted—
how can we accept it?

There was something in  what—I
forget, I think it was Mr. Mohan
Singh—he said about city versus vil-
lage, about rural areas and city areas
in the Punjab, and I think you will
find perhaps a little more understand-
ing of Punjab problems if you keep
this in mind, the city and the rural
areas. In the rural areas in the Punjab
there is a peasantry, generally it is a
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prosperous peasantry, and therefore it
cannot easily be sat upon, and what
has happened in the Punjab in recent
years is—looking at it Governmental-
ly, and elections and all that—that the
rural areas are coming more to the
front; the rural areas or their repre-
sentatives have more power in their
elected Assemblies, and the like,
today, and the city-folk do not like it.
Whether the city-folk are Hindy or
Sikh, they do not like it, simply be-
cause the peasantry and others gra-
dually are coming to represent the
power of the State, more than previ-
ously. I should like—although it
may not be perhaps a very good ins-
tance, still I shoulg like—to remind
this House that only recently, very
recently, there have been in the Pun-
jab widespread elections to Pancha-
yats, which are really going down to
the roots of the village, more than
your General Elections, because they
have been put to elect their own peo-
ple, and the result of these elections
has been significant. The elections
were not held, so far as I know. On
strict party lines—Congress or Akalis
or any other—but nevertheless the
results are instructive, because of the
election of—I forget now—=80,000
Panches. 1 think 80,000 is the figure,
they were elected. There are very
few Akalis who have been elected.
That does not mean, of course, that the
Akalis had not got any influence there
—I do not say that. I am merely
pointing out that for us to take for
granted that the population of the
Punjab, specially the rural popula-
tion, necessarily agrees to what the
Akali Dal says, is not correct The
Akalj Dal's influence is more city in-
fluence, urban influence, not so much
rural influence.

Now I would just like to mention
one thing before I conclude, and that,
Sir, is that I received a telegram from
Sant Fateh Singh complaining of a
misstatement, according to him. that
I made yesterday, that I made in my
statement that was read out here two
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days ago. It has appeared in the press
too today—nothing new about it. But
I am very sorry if I made any mis~
statement, or stated what he had told
me, in the wrong way. What he row
says perhaps makes the position a lit-
tle clearer and—well—even more
difficult for me to accept. I had put
his case, as I understood it, as Pun-
jabi Suba, or the Regional Committees
being given powers of some kind of
subordinate legislatures, I hag used
the word “sub-legislatures” apart
from other powers, and I had said ihat
I could not understand how there
could be three legislatures in a small
State, or any State, two sub, and one
apparently of a higher status. Now
he gays: I did not want any sub-
legislatures; I wanted  full-bloaded
legislatures on the two sides-~that
means, of course, a Punjabi Suba com-
pletely. Except for this he says, ap-
parently he means that he was pre-
pared that finance and law and order
might not be given to them. Where
would they go te® Now they were to
be reserved for the Governor's use—
there will be no other legislatures.
Now thus a very extraordinary ccns-
titutional position would be created
and some kind of diarchy, and in a
very bad form. And I just do not
see how it could work, and why it
should be created at all—it is a con-
fusing thing. As it is, the Regiona!

Committees have very considerable,
very important subjects under tneir
control including all development,

which is basic, and so far gas my in-
formation goes, whatever they have
proposed in the last several years,
since they have been formed, has been
accepted, has been admitted. This is a
convention that has grown up, and ii
was meant to grow up. In the case
of one—perhaps two cases—the Pun-
jab Assembly did not accept the Re-
gional Committee’s recommendations,
and both these cases came from *he
Hindi region, not from the Punjabi
region.

The Governor decided agains
that recommendation. I think at least
one of these was, or perhaps both



2485 Messages from

were, against the teaching of the Pun
jabi language in the Hindi region and
the Governor would not permit it. As
a matter of fact, in spite of early diffi-
culties, this Regional Formula has
functioned with considerable success,
although there has been a lack of co-
operation. I do not think the Formula
was bad. Still. I suggested, ‘Let this
Formula be looked into by the repre-
sentatives of the Hindu region, the
Sikh region and the Punjab Govern-
ment and let it be improved. the work-
g of it. If there are any difficulties,
let us try to remove them. If neces-
sary, give them some more powers.
although they have consideranle
powers’. That was my suggestion put
they rejected that, as they rejected.
with some force, my proposal that a
high-level Committee or Commission
should examine any charges of differ-
ential treatment of the Sikhs. That ioo
was rejected. I do not quite know
what further I could have said There
1s nothing. There is no middle stage
left. Either one accepts the Suba or
one does nol because we have gone
as far as one could go without accept~
ing the Suba and I do feel that ac-
cepting it in principle cannot be done
unless one means jt seriously (o be
given effect to. It should not be dnne
and one cannot do it. Seriously to
give effect to it means not any oro-
tection to the language, in fact some
harm to the Punjabi language, which
will be much more limited in its area.
It would mean the dangerous division
of .the Punjab actually, not in a deep
sense politically maybe, but un com-
munal lines. Communal tendenc:es,
fissiparous tendencies will grow, bit-
terness will grow. Economically the
Punjab will suffer and the pattern of
life that the Punjab has develored
during—whatever period it may be—
long periods will be torn to shreads. I
submit, therefore, that we cannot comn-

promise on such a matter when the
consequences are so serious. I have
thought and my colleagues have

thought a great deal about the conse-
quences of our not agreeing to the
Punjabi Suba. There too the conse-
quences will be grave but whatever

those consequences may be. we f2lf

~oal
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' that the consequences of agreeing to
| it were far graver, far more far.
reaching and will affect the whole
future of the Punjab ang of India.
Therefore, we came to this firm con-
clusion that we cannot agree cven in
principle to this Punjabi Suba demand.
I cannot guarantee the distant fulure.
Nobody can. That is a different maft-
ter. We are talking of the present
and in the present we cannot allow
such things to pass by without mak-
ing our position quite clear on thls
issue and I am glad that near'y all
Members, most Members of this Houz .,
appear to be of that opinion, as tke
other House was, and I hope that this
strongly felt and strongly expressed
opinion of both the Houses of Parlia-
ment will carry some weight to
Master Tara Singh and his collcages
and he will decide 1o do what we have
been pleading with him to do, that is,
give up his fast.

MESSAGES FROM THE LOK
SABHA

I. THE INcOME-TAx BILL 1961

|
i
l II. Tue RELiGious Trusts Brirr, 1960

SECRETARY: Sir, I have to report
to the House the following messages
received from the Lok Sabha, signed
by the Secretary of the Lok Sakha.

1

“In accordance with the provistons
of Rule 96 of the Rules of Proce-~
dure and Conduct of Business n
Lok Sabha, I am directed to enclose
herewith a copy of the Income-tax
Bill, 1961, as passed by Lok Sabha
at its sitting held on the 28th August
1961.

2. The Speaker has certified that
this Bil] is a Money Bill within the
meaning of article 110 of the Cons-
titution of India.”

' Sir, T beg to lay the Bill on the
© Table,

- -
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